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                COURT NO. 01   
       DIVISION BENCH- I 

     HON'BLE THE CHIEF JUSTICE 
               HON'BLE MR.JUSTICE TUSHAR RAO GEDELA 

 

  

NOTE 1: NO PASSOVER WILL BE GIVEN IN THE FIRST FIVE CASES IN SUPPLEMENTARY LIST” 
 

NOTE 2: ALL COUNSEL APPEARING THROUGH VC ARE REQUESTED TO MAINTAIN A PROPER DECORUM 
        WHILE APPEARING THROUGH VIRTUAL MODE, I.E., ENSURE THE VIDEO IS ON WHEN THE  
        MATTER IS TAKEN UP, APPEAR IN COURT ATTIRE AND WITHOUT ANY BACKGROUND NOISE/ 
   DISTURBANCE.  
NOTE 3: COUNSELS ARE ALSO REQUIRED TO PUT THE ITEM NUMBER BESIDES THEIR NAME. 
  
NOTE 4: COUNSEL SHALL ALSO REFRAIN FROM APPEARING WHILE IN A MOVING VEHICLE OR 
        FROM A PUBLIC PLACE. 
NOTE 5:  COUNSELS JOINING VC SHOULD WRITE THEIR APPEARANCE IN CHATBOX AND UNMUTE    
    THEMSELVES ONLY WHEN THEIR MATTER IS CALLED UP, SO THAT THE COURT PROCEEDINGS IN  
         PROGRESS ARE NOT DISRUPTED. 
NOTE 6: COUNSELS JOINING VC THROUGH MOBILE PHONES ARE REQUESTED TO TAKE SUFFICIENT MEASURES 
        SO AS NOT TO CAUSE ANY DISTURBANCE WHILE JOINING OR OTHERWISE IN THE WORKING OF  
        COURT PROCEEDINGS. 
 

 

 

CLICK HERE TO JOIN VC 
 
 
https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt9  
 
 

 
MEETING NO.  25125678824   
 
 
NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO 
 
 

Courtmasterdbone@gmail.com 
 
courtmaster253@gmail.com 
 
 

ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 
41 W.P.(C)-4181/2025 

CM APPL. 19377/2025 
CM APPL. 19378/2025 

BLS INTERNATIONAL SERVICES LIMITED  
V/s UNION OF INDIA & ORS. 
  

NAMAN JOSHI  

 OTHER DETAILS OF ADVOCATES: 
NAMAN JOSHI(NAMAN.JOSHI@CJSLEGAL.IN)(9810057280)(PETITIONER) 
AL HIND ONLINE, KARANJAWALA, DU DIGITAL(CALICUT@ALHINDONLINE.COM, 
KARANJAWALA@KARANJAWALA.COM, 
CS@DUDIGITALGLOBAL.COM)(0)(RESPONDENT) 
OJASWITA GAEKWAD(OJASWITAGAEKWAD@YAHOO.COM)(0)(RESPONDENT) 
UNION OF INDIA, ABU DHABI(UOIDHC@GMAIL.COM, 
HOC.ABUDHABI@MEA.GOV.IN, 
AMB.ABUDHABI@MEA.GOV.IN)(1123384193)(RESPONDENT) 

 

 
NOTE:CM APPL.19590/2025 SHALL BE TAKEN UP ALONGWITH LPA-815/2024  LISTED AT ITEM NO.01 
 
NOTE:CM APPL.19609/2025 SHALL BE TAKEN UP ALONGWITH W.P.(C)-8187/2021  LISTED AT ITEM NO.20 
 
 
 
 
 
 

https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt9�
mailto:Courtmasterdbone@gmail.com�
mailto:courtmaster253@gmail.com�
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COURT NO. 37  
DIVISION BENCH - II 

   HON'BLE MR. JUSTICE VIBHU BAKHRU 
     HON’BLE MR. JUSTICE TEJAS KARIA 
 
 
 

[NOTE: IN CASE ANY ASSISTANCE REGARDING VIRTUAL HEARING IS REQUIRED,, PLEASE CONTACT, 
       MS.MRIDULA SHARMA(PH 9650908783) COURT MASTER TO HON’BLE MR.JUSTICE VIBHU BAKHRU] 
 
NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO 
 
 
CLICK HERE TO JOIN VC 
https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt7 
 
   
cmmridulasharma.dhc@gov.in  
 

harikishan.berwa@dhc.nic.in 
 

ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 
105 W.P.(C)-4256/2025 

CM APPL. 19697/2025 
CM APPL. 19698/2025 

PURAN STORE THROUGH ITS PARTNER HARI RAM AGARWAL  
V/s ASSISTANT COMMISSIONER OF INCOME TAX CIRCLE 43 - 1 & 
ORS. 
  

ABHIMANYU JHAMBA  

 OTHER DETAILS OF ADVOCATES: 
ABHIMANYU JHAMBA(AJ@ABHIMANYUJHAMBA.COM)(9218999999)(PETITIONER) 
INCOME TAX(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)(0)(RESPONDENT) 

 

 
 

ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FOR ADMISSION 
106 ITA-554/2024 THE COMMISSIONER OF INCOME TAX - INTERNATIONAL 

TAXATION -3  
V/s SIX CONTINENTS HOTELS INC. 
  

RUCHIR BHATIA, MANUJ 
SABHARWAL 

 

 OTHER DETAILS OF ADVOCATES: 
RUCHIR BHATIA(RUCHIRBHATIA210@GMAIL.COM)(9810371417)(PETITIONER) 
H AGGARWAL(HAGGARWAL2@BSRAFFILIATES.COM)(0)(RESPONDENT) 
MANUJ SABHARWAL(MANUJ@MSCHAMBERS.IN)(9810230024)(RESPONDENT) 
 
 

 

AFTER NOTICE MISC. MATTERS 
107 W.P.(C)-2791/2024 

CM APPL. 11389/2024 
WITH W.P.(C) 2792/2024 
W.P.(C) 2793/2024 

SMT. TARANJIT KAUR  
V/s ASSISTANT COMMISSIONER OF INCOME TAX CIRCLE 
INTERNATIONAL TAXATION 2 1 2 DEL 
  

MAYANK JAIN  

 OTHER DETAILS OF ADVOCATES: 
JAIN SINGH AND CO(JAINSINGHCO@GMAIL.COM)(41517977)(PETITIONER) 
DELHI DCIT JUDICIAL 
HC(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)(9013851550)(RESPONDENT) 
DELHI DCIT JUDICIAL 
HC(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)(9013851550)(RESPONDENT) 

 

108 W.P.(C)-2792/2024 
CM APPL. 11391/2024 

SMT. KIRANJOT KAUR  
V/s ASSISTANT COMMISSIONER OF INCOME TAX CIRCLE 
INTERNATIONAL TAXATION 2 1 2 DEL 
  

MAYANK JAIN  

 OTHER DETAILS OF ADVOCATES: 
JAIN SINGH(JAINSINGHCO@GMAIL.COM)(41517977)(PETITIONER) 
DELHI DCIT JUDICIAL 
HC(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)(9013851550)(RESPONDENT) 
DELHI DCIT JUDICIAL 
HC(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)(9013851550)(RESPONDENT) 
 

 
 
 
 
 
 
 
 
 
 
 
 
 
 

https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt7�
mailto:cmmridulasharma.dhc@gov.in�
mailto:MANUJ@MSCHAMBERS.IN)(9810230024)(RESPONDENT)�
mailto:DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)(9013851550)(RESPONDENT)�
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109 W.P.(C)-2793/2024 
CM APPL. 11403/2024 

JASPREET SINGH URF JASPREET SINGH KHABRA  
V/s ASSISTANT COMMISSIONER OF INCOME TAX CIRCLE 
INTERNATIONAL TAXATION 3 1 2 DEL 
  

MAYANK JAIN  

 OTHER DETAILS OF ADVOCATES: 
JAIN SINGH AND CO(JAINSINGHCO@GMAIL.COM)(41517977)(PETITIONER) 
DELHI DCIT JUDICIAL 
HC(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)(9013851550)(RESPONDENT) 
DELHI DCIT JUDICIAL 
HC(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)(9013851550)(RESPONDENT) 

 

 
 
 
 
 
NOTE:CM APPL.19536/2025 SHALL BE TAKEN UP ALONGWITH ITA-8/2025  LISTED AT ITEM NO.05 
 
 
NOTE:CM APPL.19588/2025 SHALL BE TAKEN UP ALONGWITH ITA-741/2023  LISTED AT ITEM NO.73 
 
 
NOTE:CM APPL.19656-57/2025 SHALL BE TAKEN UP ALONGWITH W.P.(C)-3801/2025  LISTED AT ITEM NO.01 
 
NOTE:CM APPL.19655/2025 SHALL BE TAKEN UP ALONGWITH W.P.(C)-12400/2024  LISTED AT ITEM NO.89 
 
NOTE:CM APPL.19654/2025 SHALL BE TAKEN UP ALONGWITH W.P.(C)-12399/2024  LISTED AT ITEM NO.88 
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COURT NO. 42  
DIVISION BENCH- III 

            HON'BLE MS.JUSTICE PRATHIBA M. SINGH 
   HON’BLE MR.JUSTICE RAJNEESH KUMAR GUPTA 
 
 
[NOTE: IN CASE ANY ASSISTANCE REGARDING VIRTUAL HEARING IS REQUIRED, PLEASE CONTACT,  
MS. SAPHALTA BHATI (MOB:-7428238686) COURT MASTER TO HON’BLE MS. JUSTICE PRATHIBA M. SINGH.]  
  
 
CLICK HERE FOR VC 
https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt6 
 
Meeting No. 1669 92 0249 
 
 
Join from a video conferencing system or application 
Dial: 
 
dhcvirtualcourt6@dhcvirtualcourt.webex.com 
 
 
You can also dial 210.4.202.4 and enter your meeting number. 
 
Join by phone 
Access Code: 1669 92 0249 
 
 
 
NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO 
courtmaster@pmsingh.in 

      

  
 
 
NOTE: Counsels and Litigants may send their apperances through the following  
      link/form. This form shall be available during Court hearing days 
      from 09:00 A.M – 04:30 P.M.. 
 

ITEM 
NUMBER 

https://forms.gle/LszUZHy9YMBfTrAu7  
 
 
 

CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 
103 W.P.(C)-3824/2025 

CM APPL. 17808/2025 
SHALENDER KUMAR  
V/s COMMISSIONER DELHI WEST CGST 
COMMISSIOERATE & ORS. 
  

SIDDHANTH SARWAL  

 OTHER DETAILS OF ADVOCATES: 
SUMIT K BATRA, UMESH SARWAL, MANISH KHURANA, PRIYANKA 
JINDAL(SKSARWALANDCO@OUTLOOK.COM)(9911211000)(PETITIONER) 
CGST DELHI WEST(CGSTDELHIWESTLEGAL@GMAIL.COM)(0)(RESPONDENT) 

 

104 W.P.(C)-3901/2025 SWARAN KAUR SETHI   
V/s COMMISSIONER OF CUSTOMS 
  

RAHUL RAHEJA  

 OTHER DETAILS OF ADVOCATES: 
RAHUL RAHEJA & GAURAV 
PRAKASH(RAHEJASLAWFIRM@GMAIL.COM)(9811216445)(PETITIONER) 
IGI LEGAL DELHI, CCGEN(IGILEGALDELHI@GMAIL.COM, CCGEN-
DELHI@GOV.IN)(0)(RESPONDENT) 

 

105 W.P.(C)-3925/2025 AZMALSADAT MOUSAVI NODOUSHAN  
V/s THE UNION OF INDIA & ORS. 
  

CHANDAN KUMAR  

 OTHER DETAILS OF ADVOCATES: 
CHANDAN 
KUMAR(ADVCHANDANKUMAR81@GMAIL.COM)(9773554649)(PETITIONER) 
IGI LEGAL DELHI, CCGEN, UNION OF INDIA(IGILEGALDELHI@GMAIL.COM, 
CCGEN-DELHI@GOV.IN, 
UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT) 

 

106 W.P.(C)-3936/2025 DALAIR SINGH SETHI  
V/s COMMISSIONER OF CUSTOMS 
  

RAHUL RAHEJA  

 OTHER DETAILS OF ADVOCATES:  

https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt6�
mailto:courtmaster@pmsingh.in�
mailto:courtmaster@pmsingh.in�
mailto:courtmaster@pmsingh.in�
https://forms.gle/LszUZHy9YMBfTrAu7�
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RAHUL RAHEJA & GAURAV 
PRAKASH(RAHEJASLAWFIRM@GMAIL.COM)(9811216445)(PETITIONER) 
IGI LEGAL DELHI, CCGEN(IGILEGALDELHI@GMAIL.COM, CCGEN-
DELHI@GOV.IN)(0)(RESPONDENT) 

107 W.P.(C)-3971/2025 TASLEEM KHAN  
V/s COMMISSIONER OF CUSTOMS 
  

RAVI RATHORE  

 OTHER DETAILS OF ADVOCATES: 
RICHA KUMARI & 
ASSOCIATES(YADAVRICHA493@GMAIL.COM)(8766321884)(PETITIONER) 
IGI LEGAL DELHI, CCGEN(IGILEGALDELHI@GMAIL.COM, CCGEN-
DELHI@GOV.IN)(0)(RESPONDENT) 

 

 
ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 
108 W.P.(C)-4252/2025 M/S SUNRISE FOOD PRODUCTS  

V/s UNION OF INDIA AND ORS 
  

VISHAL ARUN MISHRA  

 OTHER DETAILS OF ADVOCATES: 
VISHAL ARUN 
MISHRA(VEERBHARATOFFICIAL@GMAIL.COM)(9005173714)(PETITIONER) 
VISHAL ARUN 
MISHRA(VEERBHARATOFFICIAL@GMAIL.COM)(9005173714)(PETITIONER) 
VISHAL ARUN 
MISHRA(VEERBHARATOFFICIAL@GMAIL.COM)(9005173714)(PETITIONER) 
UNION OF INDIA , CGST(UOIDHC@GMAIL.COM, COMMRACCIMP-
CUSDEL@NIC.IN, DGGST-MZU@GOV.IN)(0)(RESPONDENT) 
UNION OF INDIA, DGGST, CUSDEL(UOIDHC@GMAIL.COM, DGGST-
MZU@GOV.IN, COMMRACCIMP-CUSDEL@NIC.IN)(1123384193)(RESPONDENT) 
MUMBAI ZONAL UNIT, GST DELHIEAST, UNION OF 
INDIA(MUMBAIZONALUNIT@HOTMAIL.COM, 
GSTDELHIEAST.LEGAL@GMAIL.COM, 
UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT) 

 

109 W.P.(C)-4260/2025 
CM APPL. 19703/2025 
CM APPL. 19704/2025 

M/S SATYAM TRADERS ( THROUGH ITS 
PROPRIETOR NARESH TYAGI)  
V/s UNION OF INDIA & ORS. 
  

NITIN GULATI  

 OTHER DETAILS OF ADVOCATES: 
NITIN GULATI(N.GULATI@YAHOO.COM)(9313133000)(PETITIONER) 
SANTOSH KUMAR TRIPATHI, GST DELHI EAST, UNION OF 
INDIA(STANDINGCOUNSELGNCTD@GMAIL.COM, 
GSTDELHIEAST.LEGAL@GMAIL.COM, 
UOIDHC@GMAIL.COM)(9868250806)(RESPONDENT) 

 

110 W.P.(C)-4262/2025 
CM APPL. 19707/2025 

BINDU GOVIND   
V/s UNION OF INDIA & ORS. 
  

KAVITHA K.T  

 OTHER DETAILS OF ADVOCATES: 
KAVITHA K.T & SUBHASH 
CHANDRAN(SCKLAWASSOCIATES@GMAIL.COM)(9350584012)(PETITIONER) 
IGI LEGAL DELHI, UNION OF INDIA(IGILEGALDELHI@GMAIL.COM, 
UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT) 

 

111 W.P.(C)-4266/2025 
CM APPL. 19712/2025 

MS ASHISH METALS   
V/s UOI & ANR 
  

SUNIL UPADHYAY  

 OTHER DETAILS OF ADVOCATES: 
SUNIL UPADHYAY(ADVSUNEEL@GMAIL.COM)(9871418654)(PETITIONER) 
CGST DELHI EAST, UOI(GSTDELHIEAST.LEGAL@GMAIL.COM, 
UOIDHC@GMAIL.COM)(0)(RESPONDENT) 

 

112 W.P.(C)-4268/2025 
CM APPL. 19720/2025 

AI AIRPORT SERVICES LIMITED  
V/s UNION OF INDIA THROUGH MINISTRY 
OF FINANCE & ANR. 
  

NEETICA SHARMA  

 OTHER DETAILS OF ADVOCATES: 
VARNIT VASHISTHA(LITIGATION@MVKINI.COM, 
DELHI@MVKINI.COM)(1124371038)(PETITIONER) 
UNION OF INDIA, SECY EXP, CGST DELHI SOUTH(UOIDHC@GMAIL.COM, 
SECYEXP@NIC.IN, 
LEGAL.CGSTDELHISOUTH@GOV.IN)(1123384193)(RESPONDENT) 
SUSHIL NARANG(SUSHILNARANG@GMAIL.COM)(0)(RESPONDENT) 

 

AFTER NOTICE MISC. MATTERS 
113 W.P.(C)-12077/2024 

WITH W.P.(C) 12103/2024 
BHARAT STEEL TRADERS THROUGH ITS 
PROPRIETOR MR BHARAT BHUSHAN 
BANSAL  
V/s COMMISSIONER OF TRADE AND TAXES 
AND ANR 
  

RAKESH KUMAR  

 OTHER DETAILS OF ADVOCATES: 
RAKESH 
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KUMAR(ADV.AGGARWAL.RAKESH@GMAIL.COM)(9811595510)(PETITIONER) 
DELHI GOOD AND SERVICE TAX, VALUE ADDED TAX 
OFFICER(CTT.DELHI@NIC.IN, RALAWCO@GMAIL.COM, 
STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT) 

114 W.P.(C)-12103/2024 BHARAT STEEL TRADERS THROUGH ITS 
PROPRIETOR MR. BHARAT BHUSHAN 
BANSAL  
V/s COMMISSIONER OF TRADE AND TAXES 
AND ANR 
  

RAKESH KUMAR  

 OTHER DETAILS OF ADVOCATES: 
RAKESH KUMAR, PARVEEN KUMAR 
GA\MBHIR(ADV.AGGARWAL.RAKESH@GMAIL.COM)(9811595510)(PETITIONER) 
SANTOSH KUMAR TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM, 
CTT.DELHI@NIC.IN, RALAWCO@GMAIL.COM)(0)(RESPONDENT) 

 

 
 

                              
NOTE:CM APPL.19607/2025 SHALL BE TAKEN UP ALONGWITH W.P.(C)-9182/2024  LISTED AT ITEM NO.05 
 
 
NOTE:CM APPL.19606/2025 SHALL BE TAKEN UP ALONGWITH W.P.(C)-3425/2025  LISTED AT ITEM NO.03 
 
NOTE:CM APPL.19653/2025 SHALL BE TAKEN UP ALONGWITH W.P.(C)-3420/2025  LISTED AT ITEM NO.02 
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                COURT NO. 04 
                   HON'BLE MR.JUSTICE NAVIN CHAWLA 

    HON'BLE MS.JUSTICE SHALINDER KAUR 

 
Click below to join the VC: 
 
https://delhihighcourt.webex.com/join/dhcecourtvc5 
 
 
NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO 
 
rajesh.malhotra@dhc.nic.in  
akhil.saxena@dhc.nic.in 
 
All counsels are requested to send their appearance through this form. 
 
https://forms.gle/k1o4ruPqPt5hgFQJ9 
 
This form shall be available on all court hearing days from 10:00 AM to 05:00 PM.  
Counsels are requested to fill this form only once. 
The first submission shall be treated as final. 
 

ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

PART-HEARD MATTERS (CONNECTED) 
1 W.P.(C)-7486/2021 

CM APPL. 24743/2021 
CM APPL. 38953/2021 
CM APPL. 42641/2021 
CM APPL. 3260/2022 
CM APPL. 14919/2022 
CM APPL. 51611/2022 
CM APPL. 51612/2022 
CM APPL. 53187/2022 
CM APPL. 2363/2023 
CM APPL. 2364/2023 
CM APPL. 59896/2023 
CM APPL. 59897/2023 
WITH W.P.(C) 3914/2021 

INSPECTOR MIN GAJENDRA KUMAR  
V/s UNION OF INDIA 
  

ARVIND KUMAR SHUKLA, NEETU 
SINGH 

 

 OTHER DETAILS OF ADVOCATES: 
ARVIND KUMAR SHUKLA(PINNACLELAWFIRM@GMAIL.COM)(9810030009)(PETITIONER) 
MOHD MUQEEM(MOHAMMEDMUQEEM@GMAIL.COM)(9999864964)(RESPONDENT) 
MOHAN KUMAR(MOHAN.ADVOCATE@GMAIL.COM)(9899110120)(PETITIONER) 
UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT) 
ARVIND KUMAR SHUKLA(PINNACLELAWFIRM@GMAIL.COM)(981003009)(PETITIONER) 
NAWAL KISHORE(NAWALKISHOREJHA@LIVE.COM)()(RESPONDENT) 
DIGPAUL (DIGPAULASSOCIATES@YAHOO.CO.IN)()(RESPONDENT) 
UOI(UOIDHC@GMAIL.COM)()(RESPONDENT) 
ARVIND KUMAR SHUKLA(PINNACLELAWFIRM@GMAIL.COM)(9810030009)(PETITIONER) 
MOHD MUQEEM(MOHAMMEDMUQEEM@GMAIL.COM)(9999864964)(RESPONDENT) 
ARVIND KUMAR SHUKLA(PINNACLELAWFIRM@GMAIL.COM)(9810030009)(PETITIONER) 
UNION OF INDIA(UOIDHC@GMAIL.COM)(23382163)(RESPONDENT) 
NAWAL KISHOREJHA(NAWALKISHOREJHA@LIVE.COM)()(RESPONDENT) 
DIG PAUL ASSOCIATES(DIGPAULASSOCIATES@YAHOO.CO.IN)()(RESPONDENT) 
ARVIND KUMAR SHUKLA(PINNACLELAWFIRM@GMAIL.COM)(9810030009)(PETITIONER) 
DIG PAUL ASSOCIATES(DIGPAULASSOCIATES@YAHOO.CO.IN)()(RESPONDENT) 
UNION OF INDIA(UOIDHC@GMAIL.COM)(23382163)(RESPONDENT) 
UNION OF INDIA(UOIDHC@GMAIL.COM)(23382163)(RESPONDENT) 

 

2 W.P.(C)-9187/2021 
CM APPL. 28606/2021 

ASI/GD MAYANK MEHRA  
V/s UNION OF INDIA AND ORS. 
  

VIVEK SINGH, VIVEK SINGH  

 OTHER DETAILS OF ADVOCATES: 
VIVEK SINGH(ADVOCATEVIVEKSINGH1@GMAIL.COM)(9811097145)(PETITIONER) 
MOHD MUQEEM(MOHAMMEDMUQEEM@GMAIL.COM)(9999864964)(RESPONDENT) 

 

3 W.P.(C)-9596/2021 
CM APPL. 29701/2021 
CM APPL. 4138/2023 
CM APPL. 4139/2023 

PRABHU NATH PRASAD (DIG, ITBP)  
V/s UNION OF INDIA AND ORS. 
  

ARVIND KUMAR SHUKLA, ARVIND 
KUMAR SHUKLA, AMIT KUMAR 

 

 OTHER DETAILS OF ADVOCATES: 
ARVIND KUMAR SHUKLA(PINNACLELAWFIRM@GMAIL.COM)(9810030009)(PETITIONER) 
MOHD MUQEEM(MOHAMMEDMUQEEM@GMAIL.COM)(9999864964)(RESPONDENT) 
PINNACLE LAW FIRM(PINNACLELAWFIRM@GMAIL.COM)(9810030009)(PETITIONER) 

 

https://delhihighcourt.webex.com/join/dhcecourtvc5�
mailto:cmrajeshmalhotra@dhc.nic.in�
mailto:akhil.saxena@dhc.nic.in�
https://forms.gle/k1o4ruPqPt5hgFQJ9�
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ARVIND KUMAR SHUKLA(PINNACLELAWFIRM@GMAIL.COM)(9810030009)(PETITIONER) 
ARVIND KUMAR SHUKLA(PINNACLELAWFIRM@GMAIL.COM)(9810030009)(PETITIONER) 
UNION OF INDIA(UOIDHC@GMAIL.COM)(23382163)(RESPONDENT) 
UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT) 
UNION OF INDIA(UOIDHC@GMAIL.COM)(23382163)(RESPONDENT) 

4 W.P.(C)-10089/2021 
CM APPL. 31141/2021 
CM APPL. 6693/2022 
CM APPL. 6694/2022 
CM APPL. 16413/2022 
CM APPL. 16414/2022 
CM APPL. 19810/2024 
CM APPL. 19811/2024 
CM APPL. 19819/2024 
CM APPL. 29861/2024 
CM APPL. 29862/2024 

SI GD SAYED SHAMIM RIZWI AND ORS  
V/s UNION OF INDIA & OTHERS 
  

ARVIND KUMAR SHUKLA, ARVIND 
KUMAR SHUKLA 

 

 OTHER DETAILS OF ADVOCATES: 
ARVIND KUMAR SHUKLA(PINNACLELAWFIRM@GMAIL.COM)(9810030009)(PETITIONER) 
UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT) 
ARVIND KUMAR SHUKLA AND REETU 
SHARMA(PINNACLELAWFIRM@GMAIL.COM)(9971471157)(PETITIONER) 
UNION OF INDIA (UOIDHC@GMAIL.COM)(23384193)(RESPONDENT) 
ARVIND KUMAR SHUKLA(PINNACLELAWFIRM@GMAIL.COM)(9810030009)(PETITIONER) 
ARVIND KUMAR SHUKLA(PINNACLELAWFIRM@GMAIL.COM)(9810030009)(PETITIONER) 
TAQVIHUSSAIN(TAQVIHUSSAIN@GMAIL.COM)()(RESPONDENT) 
UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT) 
TAQVIHUSSAIN(TAQVIHUSSAIN@GMAIL.COM)()(RESPONDENT) 
UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT) 
ARVIND KUMAR(PINNACLELAWFIRM@GMAIL.COM)(9810030009)(PETITIONER) 
UNION OF INDIA, TAQVI HUSSAIN(UOIDHC@GMAIL.COM, 
TAQVIHUSSAIN@GMAIL.COM)(1123384193)(RESPONDENT) 
ARVIND KUMAR(PINNACLELAWFIRM@GMAIL.COM)(9810030009)(PETITIONER) 
UNION OF INDIA, TAQVI HUSSAIN(UOIDHC@GMAIL.COM, 
TAQVIHUSSAIN@GMAIL.COM)(1123384193)(RESPONDENT) 
ARVIND KUMAR SHUKLA(PINNACLELAWFIRM@GMAIL.COM)(9810030009)(PETITIONER) 
UNION OF INDIA, TAQVI HUSSAIN(UOIDHC@GMAIL.COM, 
TAQVIHUSSAIN@GMAIL.COM)()(RESPONDENT) 

 

5 W.P.(C)-11882/2021 
CM APPL. 36728/2021 

MANOJ KUMAR SINGH AND ORS  
V/s UNION OF INDIA AND ORS 
  

ANKUR CHHIBBER, ANKUR 
CHHIBBER 

 

 OTHER DETAILS OF ADVOCATES: 
ANKUR CHHIBBER(ANKURCHHIBBER@GMAIL.COM)(9810082847)(PETITIONER) 
UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT) 

 

6 W.P.(C)-5225/2022 
CM APPL. 15586/2022 

REKHA SINGH  
V/s UNION OF INDIA & ORS. 
  

CHETAN SWRUP  

 OTHER DETAILS OF ADVOCATES: 
TAPAS DAS(DASTAPAS722@GMAIL.COM)(9971316453)(PETITIONER) 
UNION OF INDIA (UOIDHC@GMAIL.COM)(23384193)(RESPONDENT) 
UNION OF INDIA(BRO_LEGAL@NIC.IN, BRO-HQEAST@GOV.IN, BRO-EBW@NIC.IN, 
PAO.GREF.CGDA@NIC.IN)()(RESPONDENT) 

 

7 W.P.(C)-7992/2022 
CM APPL. 24333/2022 

SANTOSH KUMAR PANDEY AND ORS  
V/s UNION OF INDIA AND ORS 
  

ANKUR CHHIBBER  

 OTHER DETAILS OF ADVOCATES: 
ANKUR CHHIBBER(ANKURCHHIBBER@GMAIL.COM)(9810082847)(PETITIONER) 
UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT) 

 

8 W.P.(C)-12794/2022 
CM APPL. 38918/2022 

ASHOK KUMAR UDC  
V/s UNION OF INDIA AND OTHERS 
  

ARVIND KUMAR SHUKLA  

 OTHER DETAILS OF ADVOCATES: 
ARVIND KUAR SHUKLA AND TUSHAR 
SWAMI(PINNACLELAWFIRM@GMAIL.COM)(9810030009)(PETITIONER) 
ARVIND KUMAR SHUKLA(PINNACLELAWFIRM@GMAIL.COM)(9810030009)(PETITIONER) 
UNION OF INDIA(UOIDHC@GMAIL.COM)(23382163)(RESPONDENT) 
UNION OF INDIA(UOIDHC@GMAIL.COM)(23382163)(RESPONDENT) 

 

9 W.P.(C)-13390/2022 
CM APPL. 40656/2022 
CM APPL. 44010/2022 

DHIRENDRA SINGH SINDHU  
V/s UNION OF INDIA & ORS. 
  

SURENDER SINGH HOODA, 
RAJESH KUMAR GOGNA 

 

 OTHER DETAILS OF ADVOCATES: 
SURENDER SINGH HOODA(SSHOODA65@GMAIL.COM)(9868280166)(PETITIONER) 
UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT) 
DR. SURENDER SINGH HOODA(SSHOODA65@GMAIL.COM)(9868280166)(PETITIONER) 
RAJESH(RAJESH@GOGNA.CO.IN)()(RESPONDENT) 
UNION OF INDIA(UOIDHC@GMAIL.COM)(23382163)(RESPONDENT) 
RAJESH KUMAR GOGNA(OFFICE@GOGNA.CO.IN)(8174843807)(RESPONDENT) 

 

10 W.P.(C)-17615/2022 
CM APPL. 56347/2022 

ISAM SINGH & ANR.  
V/s UNION OF INDIA & ORS. 
  

ARVIND KUMAR SHUKLA  

 OTHER DETAILS OF ADVOCATES: 
ARVIND KUMAR SHUKLA(PINNACLELAWFIRM@GMAIL.COM)(9810030009)(PETITIONER) 
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UNION OF INDIA(UOIDHC@GMAIL.COM)(23382163)(RESPONDENT) 
UNION OF INDIA(UOIDHC@GMAIL.COM)(23382163)(RESPONDENT) 
AJAY DIGPAUL(DIGPAULASSOCIATES@YAHOO.CO.IN)(9811157266)(RESPONDENT) 

11 W.P.(C)-580/2023 
CM APPL. 2250/2023 
CM APPL. 2251/2023 

RAVINDRA KUMAR SHARMA DIG CRPF   
V/s UNION OF INDIA AND OTHER 
  

ARVIND KUMAR SHUKLA  

 OTHER DETAILS OF ADVOCATES: 
ARVIND KUMAR SHUKLA(PINNACLELAWFIRM@GMAIL.COM)(9810030009)(PETITIONER) 
UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT) 
DINESH(DINESH.KAPILA@GOV.IN)()(RESPONDENT) 

 

12 W.P.(C)-9595/2023 
CM APPL. 36691/2023 

COMDT YATINDRA NATH RAI  
V/s UNION OF INDIA AND ORS. 
  

SANJAY K. SHANDILYA  

 OTHER DETAILS OF ADVOCATES: 
SANJAYK SHANDILYA, HEMANT 
SHARMA(HEMANTSHARMA725@GMAIL.COM)(9560021036)(PETITIONER) 
UOIDHC@GMAIL.COM, (UOIDHC@GMAIL.COM, )()(RESPONDENT) 

 

13 W.P.(C)-10414/2023 
WITH W.P.(C) 3914/2021 

HC BINOD KUMAR PANDEY & ORS.  
V/s UNION OF INDIA & ORS. 
  

BHRIGU NATH DUBEY  

 OTHER DETAILS OF ADVOCATES: 
B.N. DUBEY(BNDUBEY21@GMAIL.COM)(9013834412)(PETITIONER) 
UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT) 

 

14 W.P.(C)-10580/2023 
CM APPL. 41125/2023 

AMRENDRA NARAYAN PANDEY COMMANDANT CRPF   
V/s UNION OF INDIA THROUGH ITS SECRETARY 
GOVERNMENT OF INDIA & ORS. 
  

ARVIND KUMAR SHUKLA  

 OTHER DETAILS OF ADVOCATES: 
ARVIND KUMAR SHUKLA (PINNACLELAWFIRM@GMAIL.COM)(9810030009)(PETITIONER) 
DIGPAUL ASSOCIATES(YOGESHWAR.DIGIPAULASSOCIATES@GMAIL.COM, 
DIGPAULASSOCIATES@YAHOO.CO.IN)()(RESPONDENT) 
UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT) 

 

15 W.P.(C)-1163/2024 
CM APPL. 4884/2024 

RAMJAN ALI AHMED  
V/s UNION OF INDIA & ORS. 
  

ARVIND KUMAR SHUKLA  

 OTHER DETAILS OF ADVOCATES: 
ARVIND KUMAR SHUKLA AND REETU 
SHARMA(PINNACLELAWFIRM@GMAIL.COM)(9810030009)(PETITIONER) 
UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT) 
VIVEK GOYAL(VIVEKGOYALADV@HOTMAIL.COM)()(RESPONDENT) 
AJAY DIGPAUL()(9811157265)(RESPONDENT) 

 

16 W.P.(C)-7197/2024 
CM APPL. 33749/2024 

SIVAMONY S  
V/s UNION OF INDIA & ORS. 
  

SURENDER SINGH HOODA  

 OTHER DETAILS OF ADVOCATES: 
DR. SURENDER SINGH HOODA(SSHOODA65@GMAIL.COM)(9868280166)(PETITIONER) 
UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT) 
UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT) 
SURENDER SINGH(SSHOODA65@GMAIL.COM)(9868280166)(PETITIONER) 
UNION OF INDIA, SECY URBAN, BSF(UOIDHC@GMAIL.COM, SECYURBAN@NIC.IN, 
DGBSF@BSF.NIC.IN)()(RESPONDENT) 

 

17 W.P.(C)-7203/2024 
CM APPL. 46182/2024 

P K KANNAN  
V/s UNION OF INDIA & ORS. 
  

SURENDER SINGH HOODA  

 OTHER DETAILS OF ADVOCATES: 
DR. SURENDER SINGH HOODA(SSHOODA65@GMAIL.COM)(9868280166)(PETITIONER) 
URBAN(SECYURBAN@NIC.IN, DGBSF@BSF.NIC.IN)()(RESPONDENT) 
UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT) 
SURENDER SINGH HOODA(SSHOODA65@GMAIL.COM)(9868280166)(PETITIONER) 
UNION OF INDIA, SECY URBAN, BSF(UOIDHC@GMAIL.COM, SECYURBAN@NIC.IN, 
DGBSF@BSF.NIC.IN)(0)(RESPONDENT) 

 

18 W.P.(C)-7217/2024 
CM APPL. 50631/2024 

DARSHAN SINGH NEGI  
V/s UNION OF INDIA & ORS. 
  

SURENDER SINGH HOODA  

 OTHER DETAILS OF ADVOCATES: 
DR. S. S. HOODA(SSHOODA65@GMAIL.COM)(9868280166)(PETITIONER) 
UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT) 
UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT) 

 

19 W.P.(C)-7264/2024 
CM APPL. 32519/2024 

VIKASH KUMAR RAY  
V/s UNION OF INDIA & ORS. 
  

SURENDER SINGH HOODA  

 OTHER DETAILS OF ADVOCATES: 
DR. SURENDER SINGH HOODA(SSHOODA65@GMAIL.COM)(9868280166)(PETITIONER) 
UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT) 
UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT) 
SURENDER SINGH HOODA(SSHOODA65@GMAIL.COM)(9868280166)(PETITIONER) 
UNION OF INDIA, SECY URGAN, BSF(UOIDHC@GMAIL.COM, SECYURBAN@NIC.IN, 
DGBSF@BSF.NIC.IN)()(RESPONDENT) 
 

 

mailto:DGBSF@BSF.NIC.IN)()(RESPONDENT)�
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20 W.P.(C)-7296/2024 
CM APPL. 33924/2024 

JOGINDER SINGH  
V/s UNION OF INDIA & ORS. 
  

SURENDER SINGH HOODA  

 OTHER DETAILS OF ADVOCATES: 
DR. S S HOODA AND ADITYA HOODA(SSHOODA65@GMAIL.COM)(9868280166)(PETITIONER) 
UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT) 
SURENDER SINGH HOODA(SSHOODA65@GMAIL.COM)(9868280166)(PETITIONER) 
UNION OF INDIA, SECY URBAN, BSF(UOIDHC@GMAIL.COM, SECYURBAN@NIC.IN, 
DGBSF@BSF.NIC.IN)()(RESPONDENT) 

 

21 W.P.(C)-7320/2024 
CM APPL. 46441/2024 

SURJIT SINGH  
V/s UNION OF INDIA & ORS. 
  

SURENDER SINGH HOODA  

 OTHER DETAILS OF ADVOCATES: 
DR. SURENDER SINGH HOODA(SSHOODA65@GMAIL.COM)(9868280166)(PETITIONER) 
UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT) 
SURENDER SINGH HOODA(SSHOODA65@GMAIL.COM)(9868280166)(PETITIONER) 
UNION OF INDIA, SECY URBAN, DGBSF(UOIDHC@GMAIL.COM, SECYURBAN@NIC.IN, 
DGBSF@BSF.NIC.IN)(0)(RESPONDENT) 

 

22 W.P.(C)-7324/2024 MAHESH KUMAR PARMAR  
V/s UNION OF INDIA & ORS. 
  

SURENDER SINGH HOODA  

 OTHER DETAILS OF ADVOCATES: 
DR. SURENDER SINGH HOODA(SSHOODA65@GMAIL.COM)(9868280166)(PETITIONER) 
UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT) 

 

23 W.P.(C)-7392/2024 
CM APPL. 32452/2024 
WITH W.P.(C) 7421/2024 
W.P.(C) 7424/2024 
W.P.(C) 7429/2024 
W.P.(C) 7442/2024 

KUMAR GAURAW  
V/s UNION OF INDIA & ORS. 
  

SURENDER SINGH HOODA  

 OTHER DETAILS OF ADVOCATES: 
DR. SURENDER SINGH HOODA(SSHOODA65@GMAIL.COM)(9868280166)(PETITIONER) 
UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT) 
UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT) 
SURENDER SINGH HOODA(SSHOODA65@GMAIL.COM)(9868280166)(PETITIONER) 
UNION OF INDIA, SECY URBAN, BSF(UOIDHC@GMAIL.COM, SECYURBAN@NIC.IN, 
DGBSF@BSF.NIC.IN)()(RESPONDENT) 

 

24 W.P.(C)-7421/2024 NARESH SINGH  
V/s UNION OF INDIA & ORS. 
  

SURENDER SINGH HOODA  

 OTHER DETAILS OF ADVOCATES: 
DR. S S HOODA AND ADITYA HOODA(SSHOODA65@GMAIL.COM)(9868280166)(PETITIONER) 
UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT) 

 

25 W.P.(C)-7424/2024 UPENDRA KUMAR  
V/s UNION OF INDIA & ORS. 
  

SURENDER SINGH HOODA  

 OTHER DETAILS OF ADVOCATES: 
S S HOODA(SSHOODA65@GMAIL.COM)(9868280166)(PETITIONER) 
UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT) 

 

26 W.P.(C)-7429/2024 
CM APPL. 42964/2024 

RAM PRAKASH PUROHIT  
V/s UNION OF INDIA & ORS. 
  

SURENDER SINGH HOODA  

 OTHER DETAILS OF ADVOCATES: 
DR. SURRENDER SINGH HOODA(SSHOODA65@GMAIL.COM)(9868280166)(PETITIONER) 
UNION OF INDIA(UOIDHC@GMAIL.COM, SECYURBAN@NIC.IN, 
DGBSF@BSF.NIC.IN)()(RESPONDENT) 
SURENDER SINGH HOODA(SSHOODA65@GMAIL.COM)(9868280166)(PETITIONER) 
UNION OF INDIA, URBAN, DGBSF(UOIDHC@GMAIL.COM, SECYURBAN@NIC.IN, 
DGBSF@BSF.NIC.IN)(0)(RESPONDENT) 

 

27 W.P.(C)-7442/2024 RAJESH KUMAR SAGAR  
V/s UNION OF INDIA & ORS. 
  

SURENDER SINGH HOODA  

 OTHER DETAILS OF ADVOCATES: 
DR. S S HOODA AND ADITYA HOODA(SSHOODA65@GMAIL.COM)(9868280166)(PETITIONER) 
UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT) 

 

28 W.P.(C)-7520/2024 
CM APPL. 31330/2024 
WITH W.P.(C) 7522/2024 
W.P.(C) 7526/2024 

VIJAY KUMAR   
V/s UNION OF INDIA & ORS. 
  

SURENDER SINGH HOODA  

 OTHER DETAILS OF ADVOCATES: 
DR. SURENDER SINGH HOODA(SSHOODA65@GMAIL.COM)(9868280166)(PETITIONER) 
UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT) 

 

29 W.P.(C)-7522/2024 
CM APPL. 31333/2024 

RAM ACHAL YADAV  
V/s UNION OF INDIA & ORS. 
  

SURENDER SINGH HOODA  

 OTHER DETAILS OF ADVOCATES: 
DR. SURENDER SINGH HOODA(SSHOODA65@GMAIL.COM)(9868280166)(PETITIONER) 
UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT) 
UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT) 
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30 W.P.(C)-7526/2024 
CM APPL. 31341/2024 

ARVIND PAL  
V/s UNION OF INDIA & ORS. 
  

SURENDER SINGH HOODA  

 OTHER DETAILS OF ADVOCATES: 
DR S. S. HOODA(SSHOODA65@GMAIL.COM)(9868280166)(PETITIONER) 
UNION OF INDIA(UOIDHC@GMAIL.COM, SECYURBAN@NIC.IN, 
DGBSF@BSF.NIC.IN)()(RESPONDENT) 

 

31 W.P.(C)-7830/2024 
CM APPL. 32432/2024 

SUBODH KUMAR CHOUDHARY  
V/s UNION OF INDIA & ORS. 
  

SURENDER SINGH HOODA  

 OTHER DETAILS OF ADVOCATES: 
DR S. S. HOODA(SSHOODA65@GMAIL.COM)(9868280166)(PETITIONER) 
UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT) 

 

32 W.P.(C)-7832/2024 
CM APPL. 32436/2024 

RAKESH KUMAR  
V/s UNION OF INDIA & ORS. 
  

SURENDER SINGH HOODA, 
PIYUSH BERIWAL 

 

 OTHER DETAILS OF ADVOCATES: 
DR S. S. HOODA(SSHOODA65@GMAIL.COM)(9868280166)(PETITIONER) 
UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT) 
PIYUSH BERIWAL(BERIWAL.LAWYER@GMAIL.COM)(9910396352)(RESPONDENT) 

 

33 W.P.(C)-7862/2024 
CM APPL. 32572/2024 

SHAMBHU KUMAR YADAV  
V/s UNION OF INDIA & ORS. 
  

SURENDER SINGH HOODA  

 OTHER DETAILS OF ADVOCATES: 
DR. SURENDER SINGH HOODA()(9868280166)(PETITIONER) 
UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT) 

 

34 W.P.(C)-7898/2024 
CM APPL. 32635/2024 

DALBIR SINGH  
V/s UNION OF INDIA & ORS. 
  

SURENDER SINGH HOODA  

 OTHER DETAILS OF ADVOCATES: 
DR S. S. HOODA(SSHOODA65@GMAIL.COM)(9868280166)(PETITIONER) 
UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT) 

 

35 W.P.(C)-7914/2024 
CM APPL. 32706/2024 

K V THOMAS  
V/s UNION OF INDIA & ORS. 
  

SURENDER SINGH HOODA  

 OTHER DETAILS OF ADVOCATES: 
DR. SURENDER SINGH HOODA()(9868280166)(PETITIONER) 
UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT) 

 

36 W.P.(C)-9195/2024 
CM APPL. 37568/2024 

KANHAIYA KUMAR PATHAK  
V/s UNION OF INDIA & ANR. 
  

MD NAUSHAD ALAM  

 OTHER DETAILS OF ADVOCATES: 
NAUSHAD ALAM(NAUSHADALAMADV@GMAIL.COM)(9899743251)(PETITIONER) 
UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT) 

 

37 W.P.(C)-10319/2024 
CM APPL. 42291/2024 

SURESH PANDEY   
V/s UNION OF INDIA & ORS. 
  

SURENDER SINGH HOODA  

 OTHER DETAILS OF ADVOCATES: 
DR. SURENDER SINGH HOODA(SSHOODA65@GMAIL.COM)(9868280166)(PETITIONER) 
UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT) 
DGBSF(DGBSF@BSF.NIC.IN)(0)(RESPONDENT) 

 

38 W.P.(C)-10330/2024 
CM APPL. 42319/2024 

KAMAL SINGH NEGI   
V/s UNION OF INDIA & ORS. 
  

SURENDER SINGH HOODA  

 OTHER DETAILS OF ADVOCATES: 
DR. S S HOODA AND ADITYA HOODA(SSHOODA65@GMAIL.COM)(9868280166)(PETITIONER) 
UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT) 

 

39 W.P.(C)-10333/2024 
CM APPL. 42326/2024 

MUKH RAM GURJAR  
V/s UNION OF INDIA & ORS. 
  

SURENDER SINGH HOODA  

 OTHER DETAILS OF ADVOCATES: 
DR. SURENDER SINGH HOODA(SSHOODA65@GMAIL.COM)(9868280166)(PETITIONER) 
UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT) 
UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT) 

 

40 W.P.(C)-10334/2024 
CM APPL. 42328/2024 

TRILOKI RAM   
V/s UNION OF INDIA & ORS. 
  

SURENDER SINGH HOODA  

 OTHER DETAILS OF ADVOCATES: 
S S HOODA(SSHOODA65@GMAIL.COM)(9868280166)(PETITIONER) 
UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT) 
UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT) 

 

41 W.P.(C)-10386/2024 
CM APPL. 42659/2024 

PARVEEN KUMAR  
V/s UNION OF INDIA & ORS. 
  

SURENDER SINGH HOODA  

 OTHER DETAILS OF ADVOCATES: 
DR. SURENDER SINGH HOODA(SSHOODA65@GMAIL.COM)(9868280166)(PETITIONER) 
UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT) 
UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT) 
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42 W.P.(C)-10408/2024 
CM APPL. 42775/2024 

RAM NARESH YADAV   
V/s UNION OF INDIA & ORS. 
  

SURENDER SINGH HOODA  

 OTHER DETAILS OF ADVOCATES: 
SURENDER SINGH HOODA(SSHOODA65@GMAIL.COM)(9868280166)(PETITIONER) 
UNION OF INDIA AND ORS(UOIDHC@GMAIL.COM, DGBSF@BSFR.NIC.IN, 
SECYURBAN@NIC.IN)(0)(RESPONDENT) 

 

43 W.P.(C)-10857/2024 
CM APPL. 44670/2024 

JITENDRA CHAND  
V/s UNION OF INDIA & ORS. 
  

SURENDER SINGH HOODA  

 OTHER DETAILS OF ADVOCATES: 
DR. SURENDER SINGH HOODA(SSHOODA65@GMAIL.COM)(9868280166)(PETITIONER) 

 

44 W.P.(C)-13036/2024 
CM APPL. 54405/2024 

BHUPINDRA SINGH SHARMA  
V/s UNION OF INDIA & ORS. 
  

SURENDER SINGH HOODA  

 OTHER DETAILS OF ADVOCATES: 
SURENDER SINGH HOODA(SSHOODA65@GMAIL.COM)(9868280166)(PETITIONER) 
UNION OF INDIA, SECY URBAN, BSF(UOIDHC@GMAIL.COM, SECYURBAN@NIC.IN, 
DGBSF@BSF.NIC.IN)(1123384193)(RESPONDENT) 

 

45 W.P.(C)-15282/2024 
CM APPL. 64228/2024 

BUDHI BALLABH TAMTA  
V/s UNION OF INDIA & ORS. 
  

SURENDER SINGH HOODA  

 OTHER DETAILS OF ADVOCATES: 
SURENDER SINGH HOODA(SSHOODA65@GMAIL.COM)(9868280166)(PETITIONER) 
UNION OF INDIA, SECY URBAN, BSF(UOIDHC@GMAIL.COM, SECYURBAN@NIC.IN, 
DGBSF@BSF.NIC.IN)(1123384193)(RESPONDENT) 
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                COURT NO. 04 
       DIVISION BENCH-IV 

                   HON'BLE MR.JUSTICE NAVIN CHAWLA 
       HON’BLE MS.JUSTICE RENU BHATNAGAR 
 
 
Click below to join the VC: 
 
https://delhihighcourt.webex.com/join/dhcecourtvc5 
 
 
NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO 
 
rajesh.malhotra@dhc.nic.in  
 
dhc.court2102@gmail.com 
 
 
 
All counsels are requested to send their appearance through this form. 
 
https://forms.gle/k1o4ruPqPt5hgFQJ9 
 
This form shall be available on all court hearing days from 10:00 AM to 05:00 PM.  
Counsels are requested to fill this form only once. 
The first submission shall be treated as final. 
 
 

ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 
103 MAT.APP.(F.C.)-130/2025 

CM APPL. 19666/2025 
CM APPL. 19667/2025 

VIJETA AND ANR  
V/s KAMAL SINGH 
  

MISHIKA SINGH  

 OTHER DETAILS OF ADVOCATES: 
MISHIKA SINGH(ADVMISHIKASINGH@GMAIL.COM)(9810187140)(PETITIONER) 
MISHIKA SINGH(ADVMISHIKASINGH@GMAIL.COM)(9810187140)(PETITIONER) 
R()(9540026938)(PETITIONER) 
R()(9540026938)(RESPONDENT) 

 

AFTER NOTICE MISC. MATTERS 
104 CONT.CAS(C)-694/2024 

CM APPL. 5041/2025 
CM APPL. 17584/2025 
WITH FAO(OS) 372/2016 

MR. VIRENDER KUMAR JAIN  
V/s MR. RAVINDER KUMAR JAIN AND ORS 
  

ABHISHEK AGGARWAL, RAHUL 
MALHOTRA, RAHUL MALHOTRA 

 

 OTHER DETAILS OF ADVOCATES: 
RAHUL MALHOTRA (RAHULSSMALHOTRA@GMAIL.COM)(0)(RESPONDENT) 
G N AGGARWAL AND CO(GNAGGARWAL.CO@GMAIL.COM)(0)(RESPONDENT) 
RAHUL 
MALHOTRA(RAHULSSMALHOTRA@GMAIL.COM)(9899218215)(RESPONDENT) 
RAHUL 
MALHOTRA(RAHULSSMALHOTRA@GMAIL.COM)(9899218215)(RESPONDENT) 

 

105 CM APPL. 32569/2024 
CM APPL. 64967/2024 
CM APPL. 12684/2025 
In FAO(OS)-372/2016(Disposed off 
case) 
WITH CONT.CAS(C) 694/2024 
CONT.CAS(C) 116/2025 

RAVINDER KUMAR JAIN & ORS  
V/s VIRENDER KUMAR JAIN & ORS 
  

G S LAW ATTORNEY, RAHUL 
MALHOTRA, ABHISHEK 
AGGARWAL, A K BHARDWAJ, 
RAHUL MALHOTRA 

 

 OTHER DETAILS OF ADVOCATES: 
ABHISHEK 
AGGARWAL(GNAGGARWAL.CO@GMAIL.COM)(9811114489)(PETITIONER) 
RAHUL MAHLOTRA (RAHULMALHOTRA@GMAIL.COM)(0)(RESPONDENT) 
ABHISHEK AGGARWAL()(9811114489)(PETITIONER) 
RAHUL 
MALHOTRA(RAHULSSMALHOTRA@GMAIL.COM)(9899218215)(PETITIONER) 

 

106 CONT.CAS(C)-116/2025 RAVINDER KUMAR JAIN  
V/s VIRENDER KUMAR JAIN & ANR. 
  

RAHUL MALHOTRA  

 OTHER DETAILS OF ADVOCATES: 
 

 

https://delhihighcourt.webex.com/join/dhcecourtvc5�
mailto:cmrajeshmalhotra@dhc.nic.in�
mailto:dhc.court2102@gmail.com�
https://forms.gle/k1o4ruPqPt5hgFQJ9�
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107 MAT.APP.(F.C.)-49/2021 SMT. MANJU YADAV  
V/s SH. HARISH YADAV 
  

ZEHRA KHAN, SUNIL KUMAR, 
RAJESH KUMAR PANDEY 

 

 OTHER DETAILS OF ADVOCATES: 
ZEHRA KHAN (KHANZEHRA@GMAIL.COM)(9958114482)(PETITIONER) 
SUNIL KUMAR(SUNIL20061994K@GMAIL.COM)(9958574284)(RESPONDENT) 
RAJESH KUMAR 
PANDEY(RAJESHPANDEY64567@GMAIL.COM)(9911590569)(PETITIONER) 

 

FOR FINAL HEARING 
108 W.P.(C)-7180/2013 

WITH W.P.(C) 7234/2013 
YOGESH KUMAR  
V/s GOVERNMENT OF NCT OF DELHI & ORS 
  

SRIPARNA CHATTERJEE, RAJAT 
ANEJA, RAVINDER AGARWAL 

 

 OTHER DETAILS OF ADVOCATES: 
RAVINDER 
AGARWAL(RAVINDERAGAR@GMAIL.COM)(9810056263)(RESPONDENT) 

 

109 W.P.(C)-7234/2013 YOGESH KUMAR  
V/s GOVERNMENT OF NCT OF DELHI & ORS 
  

SRIPARNA CHATTERJEE, RAJAT 
ANEJA 

 

 OTHER DETAILS OF ADVOCATES:  
FOR DISPOSAL 

110 W.P.(C)-9354/2018 DR. KANIKA JAIN  
V/s ALL INDIA INSTITUTE OF MEDICAL 
SCIENCES & ORS 
  

SANJIV JOSHI, ANUPAMA BANSAL, 
T.SINGHDEV, DUSHYANT 
PARASHAR, BIAKTHANSANGI, 
TANVEER SINGH OBEROI 

 

 OTHER DETAILS OF ADVOCATES: 
SANJIV JOSHI()(9810444020)(PETITIONER) 
DUSHYANT 
PARASHAR(DUSHYANT6.PARASHAR@GMAIL.COM)(9871321368)(RESPONDENT) 
BIAKTHANSANGI 
(BIAKTHANSANGIMICHELLE@GMAIL.COM)(9953911115)(RESPONDENT) 
TANVEER SINGH OBEROI(REEV.OBE@GMAIL.COM)(9958935556)(RESPONDENT) 

 

111 W.P.(C)-13042/2018 NITIN KUMAR DUBEY  
V/s UNION OF INDIA AND ORS. 
  

AKSHAT SHRIVASTAVA, PANKAJ 
PANDEY, PRANAV SACHDEVA, 
RAVINDER AGARWAL, SUPARNA 
SRIVASTAVA 

 

 OTHER DETAILS OF ADVOCATES: 
AKSHAT SHRIVASTAVA()(9958481216)(PETITIONER) 
SUPARNA 
SRIVASTAVA(SUPARNA.DESK@THEMISADV.COM)(9810235164)(PETITIONER) 

 

112 W.P.(C)-11704/2019 SHAILENDER SINGH  
V/s GOVT. OF NCTD & ORS. 
  

SACHIN CHAUHAN, ESHA 
MAZUMDAR 

 

 OTHER DETAILS OF ADVOCATES: 
SACHIN CHAUHAN()(9810618584)(PETITIONER) 
ESHA MAZUMDAR(MAIL@CURARELEGAL.COM)(9873968037)(PETITIONER) 

 

113 W.P.(C)-2398/2025 
CM APPL. 11301/2025 
CM APPL. 11302/2025 

GOVT. OF NCT OF DELHI & ANR.  
V/s GAURAV KUMAR 
  

SHASHANK DIXIT SUB TO OFFICE OBJ. 

 OTHER DETAILS OF ADVOCATES: 
SHASHANK DIXIT(SHASHANK@DIXITLAW.CO.IN)(8285530205)(PETITIONER) 
RAJESH CHAUHAN(RAJESH.CHAUHAN1107@GMAIL.COM)(0)(RESPONDENT) 

 

114 W.P.(C)-2426/2025 
CM APPL. 11538/2025 
CM APPL. 11539/2025 

GOVT. OF NCT OF DELHI & ANR.  
V/s RAVI KUMAR 
  

SHASHANK DIXIT SUB TO OFFICE OBJ. 

 OTHER DETAILS OF ADVOCATES: 
SHASHANK DIXIT(SHASHANK@DIXITLAW.CO.IN)(8285530205)(PETITIONER) 
RAJESH(RAJESH.CHAUHAN1107@GMAIL.COM)(0)(RESPONDENT) 

 

 

ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 
115 W.P.(C)-4261/2025 

CM APPL. 19705/2025 
CM APPL. 19706/2025 

UNION OF INDIA & ANR.  
V/s MANJUNATHA HUBBALLI 
  

PRATIMA NAIN LAKRA SUB TO OFFICE OBJ. 

 OTHER DETAILS OF ADVOCATES: 
PRATIMA N. 
LAKRA(ADVOCATEPRATIMA@GMAIL.COM)(9968324260)(PETITIONER) 
GOVIND(GOVINDSWAMY368@GMAIL.COM)(0)(RESPONDENT) 

 

116 W.P.(C)-4263/2025 
CM APPL. 19708/2025 
CM APPL. 19709/2025 

SHIV KUMAR & ORS.  
V/s UNION OF INDIA THROUGH ITS 
SECRETARY & ORS. 
  

ANIL KUMAR SINGAL  

 OTHER DETAILS OF ADVOCATES: 
ANIL 
SINGAL(ANILSINGALWPN@YAHOO.COM)(9810160688)(PETITIONER) 
UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT) 
 
 

 

mailto:UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)�
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117 W.P.(C)-4265/2025 
CM APPL. 19710/2025 
CM APPL. 19711/2025 

STAFF SELECTION COMMISSION & ANR.  
V/s SHAHJEB ALI 
  

PREMTOSH KUMAR MISHRA SUB TO OFFICE OBJ. 

 OTHER DETAILS OF ADVOCATES: 
PREMTOSH K 
MISHRA(PREMTOSH@PREMTOSH.COM)(9818727744)(PETITIONER) 
AJESH LUTHRA(AJESHLUTHRA@REDIFFMAIL.COM)(0)(RESPONDENT) 

 

AFTER NOTICE MISC. MATTERS 
118 FAO(OS) (COMM)-282/2024 

CM APPL. 72798/2024 
CM APPL. 72799/2024 
CM APPL. 7734/2025 

BANK OF MAHARASHTRA  
V/s ASIAN HOTELS (NORTH) LTD & ORS. 
  

NISHANT AWANA, UNUM LAW  

 OTHER DETAILS OF ADVOCATES: 
NISHANT 
AWANA(MAIL@NMALAWCHAMBERS.IN)(7838760760)(PETITIONER) 
AHLNORTH(LAW@AHLNORTH.COM)(0)(RESPONDENT) 
COMMUNICATIONS YES 
BANK(COMMUNICATION@YESBANK.IN)(0)(RESPONDENT) 
YESTOUCH(YESTOUCH@YESBANK.IN)(0)(RESPONDENT) 
ASIAN HOLEDING(INFO.ASIANHOLDING@GMAIL.COM)(0)(RESPONDENT) 
AMRITESH(AMRITESH.JATIA@AHLNORTH.COM)(0)(RESPONDENT) 
TEAM JC FARC(TEAMJCFARC@JCFARC.COM)(0)(RESPONDENT) 
ZS(ZS843@PNB.CO.IN)(0)(RESPONDENT) 
CHITTARANJAN 
TRIPATHY(CHITTARANJAN.TRIPATHY@AXISBANK.COM)(0)(RESPONDENT) 
BD (BD@EXCLUSIVECAPITAL.IN)(0)(RESPONDENT) 
SUBHODIP (SUBHODIP.MUKHERJEE@AXISBANK.COM)(0)(RESPONDENT) 
NMA LAW CHAMBERS()(7838760760)(PETITIONER) 
S KUMAR(SKUMAR@UNUMLAW.IN)(9899685905)(RESPONDENT) 

 

 
 
NOTE:CM APPL.19582/2025 SHALL BE TAKEN UP ALONGWITH LPA-626/2022  LISTED AT ITEM NO.18 
 
NOTE:CM APPL.19623/2025 SHALL BE TAKEN UP ALONGWITH FAO(OS)-207/2017  LISTED AT ITEM NO.52 
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                    COURT NO. 05  
                    DIVISION BENCH-V 
                HON'BLE MR.JUSTICE C.HARI SHANKAR  
       

advance of the hearing, by way of email to the Court Master [cmpraveenkumar.dhc@gov.in] and  Court Master     
(

HON’BLE MR.JUSTICE AJAY DIGPAUL 
 
 
 
NOTE 1: Learned Counsel are requested to provide electronic copies of compilations of judgments/written submissions at least 24 hours in  

vikram.224@dhc.nic.in.   The compilations should be     
         
        indexed (alongwith relevant  para numbers of judgments specifically mentioned), bookmarked  and OCR compatible. They should not be    
        marked or highlighted. 
 
 
Note 2: Please note that ordinarily no adjournment would be granted in cases which are ripe for hearing. 
 
 
Note 3: In matters in which there is an earlier order directing the matter to be listed for hearing or for disposal, no adjournment will be 

granted unless a requested for adjournment is circulated a day in advance to [cmpraveenkumar.dhc@gov.in] and  Court Master     
(vikram.224@dhc.nic.in.  or an adjournment slip is filed a day in advance, specifying the ground of adjournment.  
 
NOTE 4: LEARNED COUNSEL ARE REQUESTED TO OBTAIN THE ELECTRONIC COPY OF THE COURT RECORDS IN ADVANCE, TO FACILITATE HEARING.  
 
 
NOTE 5: SUBJECT TO AVAILABILITY OF TIME, REGULAR MATTTERS WOULD BE TAKEN UP AFTER THE MISCELLANEOUS BOARD IS OVER.  
 
 
NOTE 6:  Pass Over matters in the Supplementary list would be called out before the Advance list is taken up. 
 
NOTE 7:  Presence of Advocates/parties who appear virtually would not be marked if their camera is switched off. 
 
 
 
To join hearing please click the link given below:- 
https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt19 
 
 
 
 
 

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO 
 

cmpraveenkumar.dhc@gov.in 
 

ITEM 
NUMBER 

vikram.224@dhc.nic.in 
 
 

CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 
44 FAO(OS) (COMM)-43/2025 

CM APPL. 17608/2025 
CM APPL. 17609/2025 
CM APPL. 17610/2025 
CM APPL. 17611/2025 
CM APPL. 17612/2025 
CM APPL. 17613/2025 
CM APPL. 17614/2025 

F. HOFFMANN-LA ROCHE AG & ANR.  
V/s NATCO PHARMA LIMITED 
  

ACHYUT TEWARI Listing Remarks: 
AT 02:30 P.M. 

 OTHER DETAILS OF ADVOCATES: 
ACHYUT 
TEWARI(SHRAWAN@ANANDANDANAND.COM)(8604633567)(PETITIONER) 
ACHYUT 
TEWARI(SHRAWAN@ANANDANDANAND.COM)(8604633567)(PETITIONER) 
SAMIK(SAMIK.MUKHERJEE@MAJUMDARIP.COM)(0)(RESPONDENT) 
DEL LIT MAJUMDAR(DEL.LIT@MAJUMDARIP.COM)(0)(RESPONDENT) 
DOMINIC(DOMINIC.ALVARES@MAJUMDARIP.COM)(0)(RESPONDENT) 
AMRITA(AMRITA.MAJUMDAR@MAJUMDARIP.COM)(0)(RESPONDENT) 
KRITKA(KRITIKA.KAUR@MAJUMDARIP.COM)(0)(RESPONDENT) 
AFAZAL(AFZAL.KHAN@MAJUMDARIP.COM)(0)(RESPONDENT) 
SAMIK(SAMIK.MUKHERJEE@MAJUMDARIP.COM)(0)(RESPONDENT) 
AFZAL(AFZAL.KHAN@MAJUMDARIP.COM)(0)(RESPONDENT) 
NATCOHARMA(INVESTORS@NATCOHARMA.IN)(0)(RESPONDENT) 

 

45 CM APPL. 9194/2025 
CM APPL. 9195/2025 
CM APPL. 9196/2025 
REVIEW PET. 80/2025 
In LPA-741/2024(Disposed off case) 

AIR FORCE GOLDEN JUBILEE INSTITUTE  
V/s RAJESH KUMAR RAVI 
  

JAITEGAN SINGH  

 OTHER DETAILS OF ADVOCATES: 
J RAJESH , TAITEGAN (JAITEGAN.LAW@GMAIL.COM)(9991168994)(PETITIONER) 
RAJESH(RAJAT132NOIDA@INDIATIMES.COM)(0)(RESPONDENT) 
J RAJESH(JAITEGANLAW@GMAIL.COM)(9991168994)(PETITIONER) 
RAJAT(RAJAT132NOIDA@YAHOO.CO.IN)(0)(RESPONDENT) 

 

mailto:vikram.224@dhc.nic.in�
mailto:cmpraveenkumar.dhc@gov.in�
mailto:vikram.224@dhc.nic.in�
https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt19�
mailto:cmpraveenkumar.dhc@gov.in�
mailto:vikram.224@dhc.nic.in�
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AFTER NOTICE MISC. MATTERS 
46 W.P.(C)-9050/2008 KRISHAN PAL TOMAR  

V/s UOI AND ORS 
  

ANIL GAUTAM, SEWA RAM, 
YADUNATH SINGH, BARKHA 
BABBAR, AMIT CHAUDHARY, 
SURENDER SINGH HOODA 

 

 OTHER DETAILS OF ADVOCATES: 
SURENDER SINGH 
HOODA(SSHOODA65@GMAIL.COM)(9868280166)(PETITIONER) 

 

47 W.P.(C)-8955/2021 RAVINDER KAUR AND ORS  
V/s UNION OF INDIA AND ORS 
  

ANKUR CHHIBBER  

 OTHER DETAILS OF ADVOCATES: 
ANKUR CHHIBBER(ANKURCHHIBBER@GMAIL.COM)(9810082847)(PETITIONER) 
MOHD 
MUQEEM(MOHAMMEDMUQEEM@GMAIL.COM)(9999864964)(RESPONDENT) 

 

48 W.P.(C)-2679/2022 SUMIT SHARMA  
V/s UNION OF INDIA AND ORS. 
  

ARVIND KUMAR SHUKLA  

 OTHER DETAILS OF ADVOCATES: 
ARVIND KUMAR 
SHUKLA(PINNACLELAWFIRM@GMAIL.COM)(9810030009)(PETITIONER) 
UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT) 

 

49 W.P.(C)-2067/2025 CT/RAVINDER  
V/s THE DIRECTOR GENERAL CENTRAL 
INDUSTRIAL SECURITY FORCE & ORS. 
  

AJAY CHAND SHARMA  

 OTHER DETAILS OF ADVOCATES: 
AJAY SHARMA(AJJUSHARMA210@GMAIL.COM)(9910440914)(PETITIONER) 
UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT) 

 

50 W.P.(C)-2088/2025 
CM APPL. 17210/2025 

VINOD MENGWAL  
V/s SASHASTRA SEEMA BAL & ANR. 
  

JOBY P VARGHESE  

 OTHER DETAILS OF ADVOCATES: 
JOBY P VARGHESE(LAWJPV@GMAIL.COM)(9899855689)(PETITIONER) 
UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT) 

 

FOR DISPOSAL 
51 W.P.(C)-407/2017 SUB-INSPECTOR (MIN) DEOVERT UPADHYAY 

& ORS.  
V/s UNION OF INDIA & ORS. 
  

PUNAM SINGH & ANKITA 
PATNAIK, ESHNA KUMAR, 
GAURANG KANTH 

 

 OTHER DETAILS OF ADVOCATES:  
PART-HEARD MATTERS 

52 LPA-836/2023 
CM APPL. 66718/2023 
CM APPL. 66719/2023 
CM APPL. 66720/2023 
CM APPL. 66721/2023 
CM APPL. 66722/2023 

TAPAS CHATTERJEE  
V/s ASSISTANT CONTROLLER OF PATENTS 
AND DESIGNS & ANR. 
  

RIDHIE BAJAJ, VINDHYA S MANI  

 OTHER DETAILS OF ADVOCATES: 
VINDHYA S MANI(VINDHYA.S@LAKSHMISRI.COM)(8376951693)(RESPONDENT) 

 

 

 
ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 
53 FAO(OS) (COMM)-48/2025 

CM APPL. 19713/2025 
CM APPL. 19714/2025 
CM APPL. 19715/2025 
CM APPL. 19716/2025 
CM APPL. 19717/2025 

FEF GLOBAL PRIVATE LIMITED & ORS.  
V/s FASHION DESIGN COUNCIL OF INDIA 
  

N MAHABIR SUB TO OFFICE OBJ. 

 OTHER DETAILS OF ADVOCATES: 
N MAHABIR(CONTACT@LITMUSLEGAL.COM)(9811694997)(PETITIONER) 
SHAILENDRA(SHAILENDRA@FDCI.ORG)(0)(RESPONDENT) 
LEXORBIS(IPLITIGATION@LEXORBIS.COM)(0)(RESPONDENT) 

 

54 W.P.(C)-4243/2025 
CM APPL. 19676/2025 

COLONEL UPMANYU SINGH RATHORE  
V/s UNION OF INDIA THROUGH THE 
SECRETARY, MINISTRY OF DEFENCE & ANR. 
  

DHRUV GAUTAM SUB TO OFFICE OBJ. 

 OTHER DETAILS OF ADVOCATES: 
DHRUV GAUTAM(DHRUV@DHRUVGAUTAM.IN)(9999818999)(PETITIONER) 
UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT) 

 

55 W.P.(C)-4246/2025 
CM APPL. 19683/2025 

SHOBHA SINGH  
V/s UNION OF INDIA & ORS. 
  

ABHAY KUMAR BHARGAVA  

 OTHER DETAILS OF ADVOCATES:  
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ABHAY KUMAR 
BHARGAVA(ADVOCATEABHAYBHARGAVA@GMAIL.COM)(9015543437)(PETITIONER) 
UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT) 

56 W.P.(C)-4251/2025 
CM APPL. 19691/2025 
CM APPL. 19692/2025 

ANAND KAUSHAL SINGH  
V/s UNION OF INDIA & ORS. 
  

PRATEEK KUMAR  

 OTHER DETAILS OF ADVOCATES: 
PRATEEK KUMAR(JAINKUMARLEGAL@OUTLOOK.COM)(9818451124)(PETITIONER) 
UNION OF INDIA, JSCPG, UPSC(UOIDHC@GMAIL.COM, JSCPG-MHA@NIC.IN, 
FEEDBACK-UPSC@GOV.IN)(1123384193)(RESPONDENT) 
ITBP, JAIN KUMAR(COMDTRECT@ITBP.GOV.IN, 
JAINKUMARLEGAL@OUTLOOK.COM)(0)(RESPONDENT) 
SIDDHARTHA SHANKAR RAY, 
RAVINDER(SIDDHARTHASHANKARRAY23@GMAIL.COM, 
OFFICE.ADVRAVINDER@GMAIL.COM)(0)(RESPONDENT) 

 

57 W.P.(C)-4253/2025 
CM APPL. 19693/2025 

SONU SAHANI  
V/s UNION OF INDIA 
  

MANDEEP BAISALA  

 OTHER DETAILS OF ADVOCATES: 
MANDEEP BAISALA(MANDEEPBAISALA@GMAIL.COM)(8800817611)(PETITIONER) 
UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT) 

 

 
 
 
NOTE:CM APPL.19532/2025 SHALL BE TAKEN UP ALONGWITH FAO(COMM)-231/2024  LISTED AT ITEM NO.02 
 
NOTE:CM APPL.19604/2025 SHALL BE TAKEN UP ALONGWITH W.P.(C)-14626/2024  LISTED AT ITEM NO.25 
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           COURT NO. 34  
                    DIVISION BENCH-VI 
                HON'BLE MR.JUSTICE SUBRAMONIUM PRASAD  
       HON’BLE MR.JUSTICE HARISH VAIDYANATHAN SHANKAR 
 
 
NOTE: IN CASE LEARNED COUNSELS FOR THE PARTIES WISH TO RELY UPON SOME PLEADINGS/DOCUMENTS/SUBMISSIONS/JUDGMENTS, THEY ARE 
 DIRECTED TO FILE THE SAME DURING THE COURT WORKING HOURS ATLEAST A DAY PRIOR TO THE DATE OF LISTING OF SUCH MATTERS. 
 ANY PLEADINGS/DOCUMENTS/SUBMISSIONS/JUDGEMENTS FILED BEYOND THE AFORESAID PRESCRIBED PERIOD SHALL NEITHER BE FORWARDED 
 TO THE COURT NOR BE ENTERTAINED.  
 
 
NOTE: COUNSEL APPEARING THROUGH VIDEO CONFERENCING ARE REQUESTED TO GIVE THEIR APPERANCES IN THE CHAT BOX ALONGWITH  
      THEIR MOBILE NUMBERS.  
 
 
 
TO JOIN VC: 
 
https://delhihighcourt.webex.com/meet/dhcecourtvc13   
 
 
 
NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO 

ITEM 
NUMBER 

pankaj.shukla@dhc.nic.in  
 
 

CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 
67 CRL.M.A. 10184/2025 

CRL.M.A. 10224/2025 
In CRL.A.-921/2002 

AJAY  
V/s STATE 
  

RAVINDER CHADHA, (DHCLSC), 
KRISHAN KUMAR, THR.JAIL NO.5, 
RITU GAUBA, AJIT SHARMA, RITU 
GAUBA AMICUS CURIE 

 

 OTHER DETAILS OF ADVOCATES: 
KRISHAN KUMAR(ADVKUMARKRISHAN@GMAIL.COM)(0)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) 
WITHOUT GENERATE ()()() 
WITHOUT GENERATE ()()() 
WITHOUT GENERATE ()()() 

P.S.-FIR NO. :(NANGLOI-304/2000) 

 

ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

TOP OF THE BOARD 
68 CRL.A.-1200/2024 

CRL.M.(BAIL) 2156/2024 
NAVINDER ALIAS NAVEEN MASTER  
V/s THE STATE (NCT OF DELHI ) 
  

DEVENDRA KUMAR SHARMA  

 OTHER DETAILS OF ADVOCATES: 
D.K SHARMA (DKSHARMA1960@YAHOO.CO.IN)(9810224127)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. :(RANHOLA-
560/2014) 
BAIL APPLN. 105/2016 FILED BY SANJAY @ BODY GURAD 
(DISPOSED ON : 2016-01-21 ) 
BAIL APPLN. 981/2016 FILED BY NAVINDER @ NAVEEN 
MASTER (DISPOSED ON : 2016-05-24 ) 
BAIL APPLN. 2295/2016 FILED BY PUNEET YADAV & ANR. 
(DISPOSED ON : 2016-11-10 ) 
BAIL APPLN. 513/2017 FILED BY PUNEET YADAV @ PINTU 
(DISPOSED ON : 2017-03-23 ) 
BAIL APPLN. 2396/2016 FILED BY NARENDER NATH @ 
LAMBU (DISPOSED ON : 2016-11-22 ) 
W.P.(CRL) 2501/2017 FILED BY NARENDERNATH ALIAS 
LAMBU (DISPOSED ON : 2017-09-01 ) 
BAIL APPLN. 1766/2017 FILED BY NARENDERNATH ALIAS 
LAMBU (DISPOSED ON : 2018-01-24 ) 
CRL.M.C. 3028/2022 FILED BY PUNEET YADAV @ PINTU & 
ANR. (DISPOSED ON : 2023-08-21 ) 
BAIL APPLN. 1102/2024 FILED BY NAVINDER YADAV ALIAS 
NAVEEN MASTER (DISPOSED ON : 2024-05-13 ) 
CRL.A. 1228/2024 FILED BY PUNEET YADAV @ PINTU (D. OF 
HEARING : 2025-04-03 ) 
CRL.A. 232/2025 FILED BY NARENDER NATH @ LAMBU (D. 
OF HEARING : 2025-04-03 ) 
 
P.S.-FIR NO. :(RANHOLA-560/2014) 

69 CRL.M.A. 39017/2024 
CRL.M.(BAIL) 2206/2024 
In CRL.A.-1228/2024 

PUNEET YADAV @ PINTU  
V/s STATE(GOVT. OF NCT OF DELHI) 
  

ANURAG JAIN  

 OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO. :(RANHOLA-

https://delhihighcourt.webex.com/meet/dhcecourtvc13�
mailto:cmpankajshukla@dhc.nic.in�
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ANURAG JAIN 
(ANURAGLAWYER2000@GMAIL.COM)(9811235881)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 

560/2014) 
BAIL APPLN. 105/2016 FILED BY SANJAY @ BODY GURAD 
(DISPOSED ON : 2016-01-21 ) 
BAIL APPLN. 981/2016 FILED BY NAVINDER @ NAVEEN 
MASTER (DISPOSED ON : 2016-05-24 ) 
BAIL APPLN. 2295/2016 FILED BY PUNEET YADAV & ANR. 
(DISPOSED ON : 2016-11-10 ) 
BAIL APPLN. 513/2017 FILED BY PUNEET YADAV @ PINTU 
(DISPOSED ON : 2017-03-23 ) 
BAIL APPLN. 2396/2016 FILED BY NARENDER NATH @ 
LAMBU (DISPOSED ON : 2016-11-22 ) 
W.P.(CRL) 2501/2017 FILED BY NARENDERNATH ALIAS 
LAMBU (DISPOSED ON : 2017-09-01 ) 
BAIL APPLN. 1766/2017 FILED BY NARENDERNATH ALIAS 
LAMBU (DISPOSED ON : 2018-01-24 ) 
CRL.M.C. 3028/2022 FILED BY PUNEET YADAV @ PINTU & 
ANR. (DISPOSED ON : 2023-08-21 ) 
BAIL APPLN. 1102/2024 FILED BY NAVINDER YADAV ALIAS 
NAVEEN MASTER (DISPOSED ON : 2024-05-13 ) 
CRL.A. 1200/2024 FILED BY NAVINDER ALIAS NAVEEN 
MASTER (D. OF HEARING : 2025-04-03 ) 
CRL.A. 232/2025 FILED BY NARENDER NATH @ LAMBU (D. 
OF HEARING : 2025-04-03 ) 
 
P.S.-FIR NO. :(RANHOLA-560/2014) 

70 CRL.M.(BAIL) 399/2025 
In CRL.A.-232/2025 

NARENDER NATH @ LAMBU  
V/s THE STATE (GOVT. OF NCT) DELHI 
  

MANIKA TRIPATHY(DHCLSC)  

 OTHER DETAILS OF ADVOCATES: 
SUMMINDER 
PASWAN(SUMMINDERPASWANADV@GMAIL.COM)(9810949951)(PETITIONER) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. :(RANHOLA-
560/2014) 
BAIL APPLN. 105/2016 FILED BY SANJAY @ BODY GURAD 
(DISPOSED ON : 2016-01-21 ) 
BAIL APPLN. 981/2016 FILED BY NAVINDER @ NAVEEN 
MASTER (DISPOSED ON : 2016-05-24 ) 
BAIL APPLN. 2295/2016 FILED BY PUNEET YADAV & ANR. 
(DISPOSED ON : 2016-11-10 ) 
BAIL APPLN. 513/2017 FILED BY PUNEET YADAV @ PINTU 
(DISPOSED ON : 2017-03-23 ) 
BAIL APPLN. 2396/2016 FILED BY NARENDER NATH @ 
LAMBU (DISPOSED ON : 2016-11-22 ) 
W.P.(CRL) 2501/2017 FILED BY NARENDERNATH ALIAS 
LAMBU (DISPOSED ON : 2017-09-01 ) 
BAIL APPLN. 1766/2017 FILED BY NARENDERNATH ALIAS 
LAMBU (DISPOSED ON : 2018-01-24 ) 
CRL.M.C. 3028/2022 FILED BY PUNEET YADAV @ PINTU & 
ANR. (DISPOSED ON : 2023-08-21 ) 
BAIL APPLN. 1102/2024 FILED BY NAVINDER YADAV ALIAS 
NAVEEN MASTER (DISPOSED ON : 2024-05-13 ) 
CRL.A. 1200/2024 FILED BY NAVINDER ALIAS NAVEEN 
MASTER (D. OF HEARING : 2025-04-03 ) 
CRL.A. 1228/2024 FILED BY PUNEET YADAV @ PINTU (D. OF 
HEARING : 2025-04-03 ) 
 
P.S.-FIR NO. :(RANHOLA-560/2014) 

FOR FINAL DISPOSAL 
71 FAO (COMM)-136/2024 

CM APPL. 40508/2024 
IRRIGATION AND FLOOD CONTROL 
DEPARTMENT, GOVT OF NCT OF DELHI  
V/s INTEGRATED TECHNO SYSTEMS PVT. 
LTD. 
  

NIPUN KATYAL  

 OTHER DETAILS OF ADVOCATES:  
 

ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 
72 RFA(COMM)-189/2025 

CM APPL. 19305/2025 
CM APPL. 19306/2025 

G.D.BUILDTECH PVT. LTD.  
V/s M/S B.K ASSOCIATES & ORS. 
  

SHARVAN KUMAR TIWARI  

 OTHER DETAILS OF ADVOCATES: 
A R A VIKRAM SHUKLA 
(ARAVIKRAMSHUKLA1982@GMAIL.COM)(8010215314)(PETITIONER) 
BB 
AGGARWAL(BBAGGARWAL@MAHAGUNIADIA.COM)(0)(RESPONDENT) 

 

 
NOTE:CM APPL.19574/2025 SHALL BE TAKEN UP ALONGWITH FAO(OS)(COMM)-184/2024  LISTED AT ITEM NO.13 
 
NOTE:CM APPL.19577/2025 SHALL BE TAKEN UP ALONGWITH FAO(OS)(COMM)-65/2024  LISTED AT ITEM NO.53 
 
NOTE:CM APPL.19608/2025 SHALL BE TAKEN UP ALONGWITH W.P.(C)-12549/2023  LISTED AT ITEM NO.25 
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        COURT NO. 46 
       HON'BLE MS.JUSTICE JYOTI SINGH  
 
 
 
NOTE:”SUPPLEMENTARY PASS-OVER SHALL BE TAKEN UP IMMEDIATELY AFTER COMPLETION OF  
      SUPPLEMENTARY LIST.” 

 
NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO 

cmnijeshnair@gmail.com 
 
 
CLICK HERE TO JOIN VC 
 

 

https://dhcvirtualcourt.webex.com/dhcvirtualcourt/j.php?MTID=md8014d1fa995927d292326703dfba03f 
 

 
 

ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

PART-HEARD MATTERS 
38 CONT.CAS(C)-772/2024 

WITH W.P.(C) 6665/2020 
W.P.(C) 8536/2020 
W.P.(C) 8551/2020 

DR JAYINI ADHYAPAK & ANR.  
V/s MS ATISHI & ORS. 
  

MONIKA ARORA  

 OTHER DETAILS OF ADVOCATES: 
MONIKA ARORA & 
ASSOCIATES(OFFICEADVMONIKA@GMAIL.COM)(9810246300)(PETITIONER) 
AVNISH AHLAWAT(AVNISHAHLAWAT@YAHOO.COM)()(RESPONDENT) 
JAWAHA(OFFICE.JAWAHARRAJA@GMAIL.COM)()(RESPONDENT) 

 

39 W.P.(C)-6665/2020 
CM APPL. 396/2024 
CM APPL. 412/2024 
CM APPL. 22367/2024 
WITH W.P.(C) 8551/2020 
W.P.(C) 8536/2020 

ANURAG MISHRA AND ORS  
V/s DEEN DAYAL UPADHYAYA COLLEGE & 
ORS. 
  

ADITYA GUHA, JAWAHAR RAJA, 
MONIKA ARORA, MONIKA ARORA 

 

 OTHER DETAILS OF ADVOCATES: 
CHATURVEDI & GUHA 
LLP(ASKATCHATURVEDI.GUHA@GMAIL.COM)(8527452799)(PETITIONER) 
BHAWAN 
KATARIA(STANDINGCOUNSELGNCTD@GMAIL.COM)(8588089272)(RESPONDENT) 
DDU(DDUCOLLEGEOFFICE@GMAIL.COM, PRINCIPALDDUCOLLEGE@GMAIL.COM, 
VC@DU.AC.IN)()(RESPONDENT) 
DTEHEDU(DTEHEDU@GMAIL.COM, 
RUPALMOHINDER@GMAIL.COM)()(RESPONDENT) 
JAWAHAR RAJA 
(OFFICE.JAWAHARRAJA@GMAIL.COM)(9810933083)(PETITIONER) 
SEEMA DOLO, GAYA PRASAD, JIVESH(SEEMADOLO.LAW@GMAIL.COM, 
GAYAPRASAD52@GMAIL.COM, JIVESH1872@GMAIL.COM)()(RESPONDENT) 
MONIKA ARORA, BEENA SHAW(OFFICEADVMONIKA@GMAIL.COM, 
BEENASHAW@REDIFFMAIL.COM)()(RESPONDENT) 
JAWAHAR RAJA 
(OFFICE.JAWAHARRAJA@GMAIL.COM)(9810933083)(RESPONDENT) 
JAWAHAR RAJA 
(OFFICE.JAWAHARRAJA@GMAIL.COM)(9810933083)(PETITIONER) 
SEEMA DOLO, GAYA PRASAD, JIVESH(SEEMADOLO.LAW@GMAIL.COM, 
GAYAPRASAD52@GMAIL.COM, JIVESH1872@GMAIL.COM)()(RESPONDENT) 
MONIKA ARORA, BEENA SHAW(OFFICEADVMONIKA@GMAIL.COM, 
BEENASHAW@REDIFFMAIL.COM)()(RESPONDENT) 
MONIKA ARORA(OFFICEADVMONIKA@GMAIL.COM)(9810246300)(PETITIONER) 
JAWAHAR RAJA, BEENA SHAW(OFFICE.JAWAHARRAJA@GMAIL.COM, 
BEENASHAW@REDIFFMAIL.COM)()(RESPONDENT) 
MONIKA ARORA(OFFICEADVMONIKA@GMAIL.COM)(9810246300)(PETITIONER) 

 

40 W.P.(C)-8536/2020 
CM APPL. 27518/2020 
WITH W.P.(C) 8551/2020 
W.P.(C) 6665/2020 

SOCIAL DEMOCRATIC TEACHERS FRONT   
V/s GNCTD THROUGH CHIEF SECRETARY & 
ORS. 
  

GAYA PRASAD  

 OTHER DETAILS OF ADVOCATES: 
SOCIAL DEMOCRATIC TEACHERS FRONT 
(GAYAPRASAD52@GMAIL.COM)(9811529912)(RESPONDENT) 
GAYA PRASAD(GAYAPRASAD52@GMAIL.COM)(9811529906)(PETITIONER) 
GAYAPRASAD(GAYAPRASAD52@GMAIL.COM)(9811529912)(PETITIONER) 
MOHINDER(RUPALMOHINDER@GMAIL.COM)(9811115121)(RESPONDENT) 
AVNISH 
AHLAWAT(AVNISHAHLAWAT@YAHOO.COM)(9810134741)(RESPONDENT) 

 
 
 
 
 
 
 
 
 

https://dhcvirtualcourt.webex.com/dhcvirtualcourt/j.php?MTID=md8014d1fa995927d292326703dfba03f�
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41 W.P.(C)-8551/2020 
CM APPL. 27573/2020 
CM APPL. 28468/2020 

DELHI UNIVERSITY STUDENTS UNION  
V/s DIRECTORATE OF HIGHER EDUCATION & 
ORS. 
  

JIVESH KUMAR TIWARI, JAWAHAR 
RAJA 

 

 OTHER DETAILS OF ADVOCATES: 
DELHI UNIVERSITY STUDENTS 
UNION(PRESIDENT.DUSU@DU.AC.IN)()(RESPONDENT) 
JIVESHTIWARI(JIVESH1872@GMAIL.COM)(9811612855)(PETITIONER) 
JIVESH KR. TIWARI, SUMAN 
CHAUHAN(JIVESH1872@GMAIL.COM)(9811612885)(PETITIONER) 
GOVERNMENT OF NCT OF 
DELHI(AVNISHAHLAWAT@YAHOO.COM)()(PETITIONER) 
DIRECTORATE OF HIGHER 
EDUCATION(AVNISHAHLAWAT@YAHOO.COM)()(PETITIONER) 
UNIVERSITY OF DELHI(RUPALMOHINDER@GMAIL.COM)()(PETITIONER) 
RUPAL 
MOHINDER(RUPALMOHINDER@GMAIL.COM)(9811151216)(RESPONDENT) 
AVNISH 
AHLAWAT(AVNISHAHLAWAT@YAHOO.COM)(9810134741)(RESPONDENT) 
AVNISH 
AHLAWAT(AVNISHAHLAWAT@YAHOO.COM)(9810134741)(RESPONDENT) 
JIVESH KR TIWARI(NEIL.BISHT1989@GMAIL.COM)(9811612885)(PETITIONER) 
AAKANKSHA 
KAUL(AAKANKSHAKAUL154@GMAIL.COM)(9818131566)(RESPONDENT) 
IGIPESS(PRINCIPAL@IGIPESS.DU.AC.IN, PRINCIPAL@MAC.DU.AC.IN, 
PRINCIPAL@RAJGURU.DU.AC.IN)()(RESPONDENT) 
ANURAG DAYAL 
MATHUR(ANURAGMATHUR@GMAIL.COM)(9810875679)(RESPONDENT) 
BEENASHAW N. 
SONI(BEENASHAW@REDIFFMAIL.COM)(9810046611)(RESPONDENT) 
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       COURT NO. 43  
     

(a) “FRESH MATTERS AND APPLICATIONS; 

HON'BLE MR. JUSTICE PRATEEK JALAN  
 
 
NOTE: “THE COUNSEL AND LITIGANTS ARE REQUESTED TO KEEP THE PDF PAGE NUMBERS OF THEIR RESPECTIVE CASES IN  
 
      ACCORDANCE WITH THE COURT FILE READY WITH THEM DURING THE HEARING/ARGUMENTS OF THEIR CASES FOR THE  
 
      CONVENIENCE OF THE  HON’BLE COURT AND SMOOTH FUNCTIONING OF THE COURT PROCEEDINGS.  
 
 
NOTE: “COUNSEL AND LITIGANTS WHO ARE APPEARING THROUGH VIDEO CONFERENCING MODE ARE REQUESTED TO ADHERE 
 TO VIDEO CONFERENCING RULES 2021.”  
 
 
NOTE:  “NO MENTIONING WILL BE ENTERTAINED UNLESS REPRESENTED EITHER BY ALL COUNSELS FOR THE PARTIES OR BY 
        ALL THE LITIGANTS AT THE TIME OF MENTIONING.” 
 
NOTE:   “PASSED–OVER  MATTERS OF THE SUPPLEMENTARY LIST WILL BE TAKEN UP IMMEDIATELY AFTER THE 
  
         SUPPLEMENTARY LIST, UNLESS SPECIFICALLY DIRECTED.” 
 
NOTE:   IN THE ADVANCE LIST, MATTERS WILL BE TAKEN UP IN THE FOLLOWING ORDER:-  
 

 
(b) “FOR ADMISSION” MATTERS; 

 
(c) MATTERS WHICH ARE MARKED AS “EXPEDITED MATTERS” OR “ SPECIALLY DIRECTED MATTERS”. 

 
(d) “ AFTER NOTICE MISCELLANEOUS MATTERS” WILL BE TAKEN UP CHRONOLOGICALLY.  

  
 
CLICK HERE FOR VC  
 
https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt3   
 
 
 

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO 
 
 

sanjoyojha73@gmail.com  
 
 

 ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 
64 W.P.(C)-4258/2025 

CM APPL. 19700/2025 
CM APPL. 19701/2025 

ANURAG PATHAK  
V/s CHAIRMAN STAFF SELECTION 
COMMISSION 
  

ABHIJIT ANAND subject to office objection 

 
 

OTHER DETAILS OF ADVOCATES: 
ABHIJIT ANAND(ADVOCATEABHIJITANAND@GMAIL.COM, 
ABHIJITANANDLAWASSOCIATES@GMAIL.COM)(7289991820)(PETITIONER) 
UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT) 

 

 
 
 
 

NOTE:CM APPL.19614/2025 SHALL BE TAKEN UP ALONGWITH W.P.(C)-13244/2021  LISTED AT ITEM NO.30 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 

https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt3�
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   COURT NO. 15   
   

cmvijaypal.dhc@gov.in

HON'BLE MR.JUSTICE ANUP JAIRAM BHAMBHANI  
 
 

 
NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO 
 

  
 
CLICK HERE TO JOIN VC 
 
https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt13 
      
               

 ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 
74 RFA-312/2025 SHRI ANKIT  

V/s STATE (GOVT. OF NCT OF DELHI) 
& ORS. 
  

RAJAN BHATIA  

 OTHER DETAILS OF ADVOCATES: 
RAJAN 
BHATIA(ADVRAJANBHATIA@GMAIL.COM)(9810770654)(PETITIONER) 
PKJ(ASSOCIATESPKJ@GMAIL.COM)(0)(RESPONDENT) 
R(STANDINGCOUNSELGNCTD@GMAIL.COM)(0)(RESPONDENT) 

 

 
 
 

 ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 
75 RC.REV.-121/2025 

CM APPL. 19718/2025 
CM APPL. 19719/2025 

JAGMOHAN KAPOOR & ANR.  
V/s DEEPAK GUPTA 
  

AMIT KUMAR THAKUR  

 OTHER DETAILS OF ADVOCATES: 
A K 
THAKUR(VINAYDWIVEDI429@GMAIL.COM)(9810635888)(PETITIONER) 
PRABHAT RANJAN (PRANJANADV@GMAIL.COM)(0)(RESPONDENT) 
DEEPAK (DEPSGUPTA@GMAIL.COM)(0)(RESPONDENT) 

 

 
 
 
NOTE:CM APPL.19558/2025 SHALL BE TAKEN UP ALONGWITH RFA-718/2024  LISTED AT ITEM NO.10 
NOTE:CM APPL.19564/2025 SHALL BE TAKEN UP ALONGWITH RFA-372/2022  LISTED AT ITEM NO.26 
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   COURT NO. 30  
   HON'BLE  MR.JUSTICE SANJEEV NARULA 
 
NOTE: “SUPPLEMENTARY PASSED OVER MATTERS WILL BE TAKEN UP JUST AFTER THE SUPPLEMENTARY LIST 
    
       IS OVER.” 
 
 
[NOTE:1. IN CASE ANY ASSISTANCE REGARDING VIRTUAL HEARING IS REQUIRED, 
         PLEASE CONTACT,  MR.NANDAN SINGH(9319815952),COURT MASTER TO HON'BLE MR. JUSTICE SANJEEV NARULA.            
 
 
Click below to join the VC: 
 
https://delhihighcourt.webex.com/meet/dhcecourtvc9 
 
 
NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO 
 
cmnandansingh.dhc@gov.in       
 
 

ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 
78 CRL.M.A. 10217/2025 

CRL.M.A. 10218/2025 
In CRL.A.-60/2025 

KRISHAN  
V/s STATE OF NCT OF DELHI 
  

FARAZ MAQBOOL  

 OTHER DETAILS OF ADVOCATES: 
BHASKAR PANDEY (BHASKARPANDEY7@GMAIL.COM)(9953781206)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 
SAHITYA VEENA(SAHITYAVEENA98@GMAIL.COM)(9650136693)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) 

P.S.-FIR NO. :(NANGLOI-679/2021) 

 
 

ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

AFTER NOTICE MISC. MATTERS 
79 CRL.M.C.-4904/2019 

CRL.M.A. 36958/2019 
PRAVEEN MADAN & ANR  
V/s STATE OF NCT DELHI 
  

KHURANA & CO  

 OTHER DETAILS OF ADVOCATES: 
KHURANA & CO()(9311308979)(PETITIONER) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(OKHLA INDUSTRIAL AREA-658/2014) 
CRL.M.C. 27/2019 FILED BY PRAVEEN MADAN & ANR 
(DISPOSED ON : 2019-01-07 ) 
 
P.S.-FIR NO. :(OKHLA INDUSTRIAL AREA-658/2014) 

80 TR.P.(CRL.)-20/2025 
CRL.M.A. 6633/2025 

N  
V/s STATE OF NCT OF DELHI THROUGH 
PRINCIPAL SECRETARY HOME & ORS. 
  

GUNINDER KAUR GILL  

 OTHER DETAILS OF ADVOCATES: 
GUNINDER KAUR (ADV.GKGILL@GMAIL.COM)(0)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 

P.S.-FIR NO. :(TILAK MARG-111/2024) 

81 W.P.(CRL)-14/2023 NITESH & ANR.  
V/s THE STATE (GOVT. OF NCT OF DELHI) 
& ANR. 
  

SAURAJ YADAV  

 OTHER DETAILS OF ADVOCATES: P.S.-FIR NO. :(NABI KARIM-235/2022) 
 
 
NOTE: CRL.M.A.10112/2025 SHALL BE TAKEN UP ALONGWITH CRL.REV.P.-53/2021 LISTED AT ITEM NO.52 
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   COURT NO. 07     

HON'BLE MR.JUSTICE MANOJ KUMAR OHRI  
 

 
 
 
NOTE:CM APPL.19553/2025 SHALL BE TAKEN UP ALONGWITH LA.APP.-184/2016  LISTED AT ITEM NO.01 
 
 
 
 
 
 
 
                     COURT NO. 47    
    HON'BLE MR. JUSTICE PURUSHAINDRA KUMAR KAURAV 

 

 

NOTE:CM APPL.19633/2025 SHALL BE TAKEN UP ALONGWITH RSA-180/2023  LISTED AT ITEM NO.01 
NOTE:CM APPL.19634/2025 SHALL BE TAKEN UP ALONGWITH RSA-37/2024  LISTED AT ITEM NO.02 
 
 
 
 
 
 
 
 
                     
   COURT NO. 49   
   HON'BLE MR.JUSTICE DINESH KUMAR SHARMA  
 
 

 
 
NOTE:CM APPL.19619/2025 SHALL BE TAKEN UP ALONGWITH TR.P.(C)-29/2025  LISTED AT ITEM NO.35 
 
 
 
 
 
 
 

                     COURT NO. 25  
                 HON'BLE DR.JUSTICE SWARANA KANTA SHARMA   
 
 
 
CLICK HERE TO JOIN VC 
 

 

https://delhihighcourt.webex.com/meet/dhcecourtvc  
 
 
NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO 
 
 

cmbharatgulati.dhc@gov.in 
 
 
 

ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 
82 CRL.M.A. 10219/2025 

CRL.M.A. 10220/2025 
In BAIL APPLN.-4711/2024 

CHHERING @ CHARANG  
V/s STATEM GOVT. OF NCT OF DELHI 
  

KAJOL GARG, NAVEEN PANWAR  

 OTHER DETAILS OF ADVOCATES: 
ADITYA AGGARWAL (ADV.NPANWAR@GMAIL.COM)(9818852882)(PETITIONER) 
KAPIL SHARMA 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(CRIME AND RAILWAY-311/2019) 
BAIL APPLN. 1765/2020 FILED BY SURAJ @ 

https://delhihighcourt.webex.com/meet/dhcecourtvc�
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(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 
NAVEEN PANWAR(ADV.NPANWAR@GMAIL.COM)(9818852882)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) 

CHARANG (DISPOSED ON : 2020-07-17 ) 
CRL.M.C. 1467/2020 FILED BY PRIYA RANJAN 
SHARMA (DISPOSED ON : 2020-05-01 ) 
BAIL APPLN. 1333/2020 FILED BY PRIYA RANJAN 
SHARMA (DISPOSED ON : 2020-09-11 ) 
BAIL APPLN. 1460/2020 FILED BY SURAJ @ 
CHARANG (DISPOSED ON : 2020-06-30 ) 
BAIL APPLN. 2212/2020 FILED BY SURAJ @ 
CHARANG (DISPOSED ON : 2020-09-11 ) 
BAIL APPLN. 1847/2021 FILED BY SURAJ @ 
CHARANG (DISPOSED ON : 2022-01-18 ) 
BAIL APPLN. 3424/2021 FILED BY PRIYARANJAN 
SHARMA (DISPOSED ON : 2022-02-08 ) 
BAIL APPLN. 2881/2022 FILED BY SURAJ (DISPOSED 
ON : 2022-12-16 ) 
BAIL APPLN. 3649/2022 FILED BY PRIYARANJAN 
SHARMA (DISPOSED ON : 2023-08-16 ) 
CRL.M.C. 5798/2023 FILED BY CHHERING @ 
CHARANG (DISPOSED ON : 2023-08-16 ) 
BAIL APPLN. 3271/2023 FILED BY CHHERING @ 
CHARANG (DISPOSED ON : 2024-05-01 ) 
 
P.S.-FIR NO. :(CRIME AND RAILWAY-311/2019) 

83 BAIL APPLN.-1275/2025 
CRL.M.(BAIL) 719/2025 
CRL.M.A. 9934/2025 

RAJEEV DHINGRA  
V/s STATE NCT OF DELHI 
  

JASPREET SINGH RAI  

 OTHER DETAILS OF ADVOCATES: 
JASPREET SINGH (ADVJASPREETRAI@GMAIL.COM)(9958228325)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 

P.S.-FIR NO. :(GREATER KAILASH-114/2025) 

84 CRL.M.A. 10185/2025(CM For 
Restoration) 
CRL.M.A. 10186/2025 
In CRL.M.C.-1132/2022(Disposed off 
case) 

VANDANA AGGARWAL  
V/s PRATIK GOYAL & ORS. 
  

SAMAMA SUHAIL, VARUN MITTAL, 
PREETI SINGH 

 

 OTHER DETAILS OF ADVOCATES: 
SAMAMA SUHAIL(SAMAMA@ANZLAWZ.COM)(9717044477)(PETITIONER) 
PRATIK GOYAL(RMLAWCHAMBERS@OUTLOOK.COM)(7500133000)(RESPONDENT) 
VARUN MITTAL(VM@VKMLEGAL.COM)(9953062629)(PETITIONER) 
PREETI SINGH(PREETISINGH1324@GMAIL.COM)(9312411311)(PETITIONER) 

 

FOR ORDERS 
85 BAIL APPLN.-857/2025 JASPREET SINGH @ MICKY  

V/s STATE OF (NCT OF DELHI) 
  

AJAY VERMA Listing Remarks: 
AT 04:30 P.M. 

 OTHER DETAILS OF ADVOCATES: 
AJAY VERMA(AJAY@AJAYVERMA.LAWYER)(9811090001)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(KHYALA-12/2018) 
BAIL APPLN. 2228/2019 FILED BY JASPREET 
(DISPOSED ON : 2019-12-11 ) 
BAIL APPLN. 1054/2022 FILED BY JASPREET SINGH 
@ MICKY (DISPOSED ON : 2022-07-12 ) 
BAIL APPLN. 2453/2023 FILED BY JASPREET SINGH 
@ MICKY (DISPOSED ON : 2023-07-27 ) 
CRL.M.C. 2063/2024 FILED BY STATE (NCT OF 
DELHI) (D. OF HEARING : 2025-07-10 ) 
 
P.S.-FIR NO. :(KHYALA-12/2018) 

 
 
 
NOTE: CRL.M.A.10113/2025 SHALL BE TAKEN UP ALONGWITH CRL.M.C.-7085/2022 LISTED AT ITEM NO.31 
NOTE: CRL.M.A.10111/2025 SHALL BE TAKEN UP ALONGWITH CRL.M.C.-7091/2022 LISTED AT ITEM NO.32 
NOTE: CRL.M.A.10110/2025 SHALL BE TAKEN UP ALONGWITH CRL.M.C.-7093/2022 LISTED AT ITEM NO.34 
NOTE: CRL.M.A.10109/2025 SHALL BE TAKEN UP ALONGWITH CRL.M.C.-7095/2022 LISTED AT ITEM NO.36 
NOTE: CRL.M.A.10108/2025 SHALL BE TAKEN UP ALONGWITH CRL.M.C.-7092/2022 LISTED AT ITEM NO.33 
NOTE: CRL.M.A.10106/2025 SHALL BE TAKEN UP ALONGWITH CRL.M.C.-7094/2022 LISTED AT ITEM NO.35 
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                 COURT NO. 51  
                 HON'BLE MS.JUSTICE TARA VITASTA GANJU 
 
 

NOTE: “NO PASSOVER WILL BE GIVEN IN THE FIRST FIVE CASES IN SUPPLEMENTARY LIST” 
 
NOTE: “ PASSOVERS OF THE SUPPLEMENTARY LIST SHALL BE TAKEN UP AT 02:15 P.M.  
. 
 

NOTE:“ALL COUNSEL APPEARING THROUGH VC ARE REQUESTED TO MAINTAIN A PROPER DECORUM 

      WHILE APPEARING THROUGH VIRTUAL MODE, I.E.,ENSURE THE VIDEO IS ON WHEN THE  
     MATTER IS TAKEN UP, APPEAR IN COURT ATTIRE AND WITHOUT ANY BACKGROUND NOISE/ 
  DISTURBANCE.  
       
      COUNSELS ARE ALSO REQUIRED TO PUT THE ITEM NUMBER BESIDES THEIR NAME.  
  
      COUNSEL SHALL ALSO REFRAIN FROM APPEARING WHILE IN A MOVING VEHICLE OR 
      FROM A PUBLIC PLACE.” 
 
NOTE: “REGULAR MATTERS WILL BE TAKEN UP EVERY THURSDAY AT 03:30 P.M.”  
 
 
 

https://virtualcourtdhc.webex.com/meet/virtualcourtdhc1

CLICK HERE TO JOIN VC: 
 

  
 
MEETING NO.  2512 822 1186. 
 
 

 
NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO 
 

 

bhupesh.kumar@dhc.nic.in  
 

 
 

ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 
72 C.R.P.-97/2025 

CM APPL. 19659/2025 
CM APPL. 19660/2025 

JAI SINGH SAHARAN  
V/s K AMALDEEP KAUR AND ORS 
  

SAHIL CHANDRA  

 OTHER DETAILS OF ADVOCATES: 
SAHIL CHANDRA 
(SAHILC4OFFICE@GMAIL.COM)(9724017329)(PETITIONER) 
UPENDRA 
SINGH(UPENDRASINGH1970USE@GMAIL.COM)(0)(RESPONDENT) 
ONKAR 
ROY(LAWCHAMBERSOFONKARROY@GMAIL.COM)(0)(RESPONDENT) 
ROHIT (ROHITJN2003@GMAIL.COM)(0)(RESPONDENT) 

 

 
   
 

NOTE:CM APPL.19600/2025 SHALL BE TAKEN UP ALONGWITH W.P.(C)-1062/2020  LISTED AT ITEM NO.22 
NOTE:CM APPL.19675/2025 SHALL BE TAKEN UP ALONGWITH C.R.P.-123/2017  LISTED AT ITEM NO.06 
 
 
 
 
 
 
 
 
 
 

https://virtualcourtdhc.webex.com/meet/virtualcourtdhc1�
mailto:bhupesh.kumar@dhc.nic.in�
mailto:bhupesh.kumar@dhc.nic.in�
mailto:bhupesh.kumar@dhc.nic.in�
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                      COURT NO. 48 
     

n.shubhankar@dhc.nic.in

HON'BLE MS. JUSTICE MINI PUSHKARNA 
 
 
NOTE: FOR MOVING 'ADJOURNMENT SLIP' PLEASE MAIL TO: 

 
 
MEETING LINK 
 

https://virtualcourtdhc.webex.com/meet/virtualcourtdhc2 
 
 
 

 ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 
34 W.P.(C)-4250/2025 

CM APPL. 19689/2025 
CM APPL. 19690/2025 

PP INTERNATIONAL SCHOOL  
V/s MUNICIPAL CORPORATION OF DELHI 
  

KARTIK KUMAR  

 OTHER DETAILS OF ADVOCATES: 
KARTIK 
KUMAR(ADVOCATEKARTIKKUMAR378@GMAIL.COM)(9582853383)(PETITIONER) 
MCD(CLOMCDHQ@GMAIL.COM)(0)(RESPONDENT) 

 

35 W.P.(C)-4259/2025 
CM APPL. 19702/2025 

RESIDENT WELFARE ASSOCIATION   
V/s MUNICIPAL CORPORATION DELHI AND 
ANR 
  

HINU MAHAJAN  

 OTHER DETAILS OF ADVOCATES: 
HINU MAHAJAN(HEENUMAHAJAN@GMAIL.COM)(9312606456)(PETITIONER) 
MCD, UNION OF INDIA, KAYCEEJK(CLOMCDHQ@GMAIL.COM, 
UOIDHC@GMAIL.COM, 
KAYCEEJK1959@YAHOO.COM)(1123384193)(RESPONDENT) 

 

FOR DIRECTION ON OFFICE NOTE 
36 W.P.(C)-9921/2023(Disposed off 

case) 
CM APPL. 44575/2023 

MD LITON  
V/s MUNICIPAL CORPORATION OF DELHI 
AND ORS 
  

RAKHSHAN AHMED, IMRAN ALI, 
TAJINDER VIRDI 

 

 OTHER DETAILS OF ADVOCATES: 
RAKSHAN AHMAD(AHMEDRAKSHAN@YAHOO.CO.IN)(9990787265)(PETITIONER) 
SANTOSH KUMAR TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM, 
CLOMCDHQ@GMAIL.COM)(9868250806)(RESPONDENT) 
NAWAB()(9891592254)(RESPONDENT) 
MOHD. AKHTAR()(9811339735)(RESPONDENT) 
AHMED RAKSHAN(AHMEDRAKSHAN@YAHOO.COM)()(PETITIONER) 
IMRAN ALI(IMRAN.HRLN@GMAIL.COM)(921269986)(PETITIONER) 
AHMED(AHMEDRAKSHAN@YAHOO.COM)()(PETITIONER) 
AHMED RAKSHAN(AHMEDRAKSHAN@YAHOO.COM)()(PETITIONER) 
IMRAN ALI(IMRAN.HRLN@GMAIL.COM)(9212696986)(RESPONDENT) 
CLO MCD(CLOMCDHQ@GMAIL.COM)()(RESPONDENT) 
CLO MCD(CLOMCDHQ@GMAIL.COM)()(RESPONDENT) 
IMRAN ALI(IMRAN.HRLN@GMAIL.COM)(9212696986)(RESPONDENT) 
AKHTAR (AKHTARMOHD@GMAIL.COM)()(RESPONDENT) 
IMRAN ALI(IMRAN.HRLN@GMAIL.COM)(9212696986)(RESPONDENT) 
GNCTD(STANDINGCOUNSELGNCTD@GMAIL.COM)()(RESPONDENT) 
GNCTD(STANDINGCOUNSELGNCTD@GMAIL.COM)()(RESPONDENT) 
AKHTAR MOHD(AKHTARMOHD@GMAIL.COM)()(RESPONDENT) 
TAJINDER VIRDI(TAJVIRDI@GMAIL.COM)(9818834444)(PETITIONER) 

 

 
 
NOTE:CM APPL.19561/2025 SHALL BE TAKEN UP ALONGWITH W.P.(C)-3602/2024  LISTED AT ITEM NO.18 
NOTE:CM APPL.19566/2025 SHALL BE TAKEN UP ALONGWITH W.P.(C)-3328/2025  LISTED AT ITEM NO.22 
 
 
 
 
 
 
 
 
 
 
 
 
 

mailto:cmlokpalsingh.dhc@gov.in�
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                      COURT NO. 21   
     HON'BLE MR.JUSTICE VIKAS MAHAJAN 
 
 
 
NOTE:   SUPPLEMENTARY PASS OVER SHALL BE TAKEN UP IMMEDIATELY AFTER THE SUPPLEMENTARY LIST IS  OVER.  
 
 
NOTE:   PARTIES SHOULD BE READY WITH SHORT SYNOPSIS IN THE FINAL HEARING/DISPOSAL MATTERS.  
 
 
 
 

https://virtualcourtdhc.webex.com/meet/virtualcourtdhc3

CLICK HERE TO JOIN VC 

 

 

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO: 

dhcanilkumar@gmail.com   
 

 
 

 ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 
118 W.P.(C)-3270/2025 

CM APPL. 15432/2025 
WITH W.P.(C) 3385/2025 
W.P.(C) 3115/2025 
W.P.(C) 3208/2025 
W.P.(C) 3122/2025 

SANJAY SINGH YADAV PRIVATE ITI   
V/s UNION OF INDIA & ORS. 
  

ASHOK KUMAR  

 OTHER DETAILS OF ADVOCATES: 
ASHOK KUMAR & AYUSH 
ANAND(SSLAWOFFICE44@GMAIL.COM)(9711813885)(PETITIONER) 
UNION OF INDIA, TC COURT CASE, DGT(UOIDHC@GMAIL.COM, TC-
COURTCASE@DGT.GOV.IN, SECTION-
TC2022@DGT.GOV.IN)(1123384193)(RESPONDENT) 

 

AFTER NOTICE MISC. MATTERS 
119 W.P.(C)-3115/2025 

CM APPL. 14755/2025 
WITH W.P.(C) 3208/2025 

ISHA PRIVATE ITI  
V/s UNION OF INDIA & ORS. 
  

ASHOK KUMAR  

 OTHER DETAILS OF ADVOCATES: 
ASHOK KUMAR & AYUSH 
ANAND(SSLAWOFFICE44@GMAIL.COM)(9711813885)(PETITIONER) 
UNION OF INDIA, COURT CASE, DGT(UOIDHC@GMAIL.COM, TC-
COURTCASE@DGT.GOV.IN, SECTION-
TC2022@DGT.GOV.IN)(1123384193)(RESPONDENT) 

 

120 W.P.(C)-3122/2025 
CM APPL. 14788/2025 

RAM BHAJAN PRIVATE ITI  
V/s UNION OF INDIA & ORS. 
  

ASHOK KUMAR  

 OTHER DETAILS OF ADVOCATES: 
ASHOK KUMAR & AYUSH 
ANAND(SSLAWOFFICE44@GMAIL.COM)(9711813885)(PETITIONER) 
UNION OF INDIA, COURT CASE, DGT(UOIDHC@GMAIL.COM, TC-
COURTCASE@DGT.GOV.IN, SECTION-
TC2022@DGT.GOV.IN)(1123384193)(RESPONDENT) 

 

121 W.P.(C)-3208/2025 
CM APPL. 14991/2025 

VISHNU BUDDHA PRIVATE ITI   
V/s UNION OF INDIA & ORS. 
  

ASHOK KUMAR  

 OTHER DETAILS OF ADVOCATES: 
ASHOK KUMAR & AYUSH 
ANAND(SSLAWOFFICE44@GMAIL.COM)(9711813885)(PETITIONER) 
UNION OF INDIA, COURT CASE, DGT(UOIDHC@GMAIL.COM, TC-
COURTCASE@DGT.GOV.IN, SECTION-
TC2022@DGT.GOV.IN)(1123384193)(RESPONDENT) 

 

FRESH MATTERS & APPLICATIONS 
122 W.P.(C)-3385/2025 

CM APPL. 15994/2025 
VIDHYADEVI PRIVATE ITI  
V/s UNION OF INDIA & ORS. 
  

ASHOK KUMAR  

 OTHER DETAILS OF ADVOCATES: 
ASHOK KUMAR & AYUSH 
ANAND(SSLAWOFFICE44@GMAIL.COM)(9711813885)(PETITIONER) 

 

https://virtualcourtdhc.webex.com/meet/virtualcourtdhc3�
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UNION OF INDIA, SECY MSDE, NSDC INDIA, VED 
TIWARI(UOIDHC@GMAIL.COM, SECY-MSDE@NIC.IN, 
CEO@NSDCINDIA.ORG, 
VED.TIWARI@NSDCINDIA.ORG)(1123384193)(RESPONDENT) 

 
 

 ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 
123 W.P.(C)-4244/2025 

CM APPL. 19680/2025 
CM APPL. 19681/2025 

ARUN MITTAL & ANR.  
V/s PUNJAB NATIONAL BANK & ANR. 
  

ANSHUMAN SHARMA  

 OTHER DETAILS OF ADVOCATES: 
ANSHUMAN SHARMA(ANSHUMAN.SHARMA@ASLAWS.IN)(9910207302)(PETITIONER) 
SKR LAW FIRMS , SK ROUT, NARMADA(SKRLAWFIRMS@GMAIL.COM, 
ADVSKROUT@YAHOO.COM, LIQUIDATOR.NARMADA@GMAIL.COM)(0)(RESPONDENT) 
HO RECOVERY PNB(HORECOVERY@PNB.CO.IN)(0)(RESPONDENT) 

 

124 W.P.(C)-4245/2025 
CM APPL. 19682/2025 

ANAISHAA MALANI  
V/s DELHI PUBLIC SCHOOL & ORS. 
  

SOMMYA CHATURVEDI  

 OTHER DETAILS OF ADVOCATES: 
SOMMY CHATURVEDI/ SONIKA 
CHOUDHARY(ADV.SOMMYACHATURVEDI@OUTLOOK.COM)(9636157279)(PETITIONER) 
DIRECTORATE OF EDUCATION, DPS ROHINI, DPS FAMILY(DIREDU@NIC.IN, 
MAIL@DPSROHINI.COM, SECRETARY@DPSFAMILY.ORG)(0)(RESPONDENT) 
VASUDHA BAJAJ, SAKSHI(VASUDHABAJAJ@PUNEETMITTAL.IN, 
SAKSHI@PUNEETMITTAL.IN)(0)(RESPONDENT) 
SANTOSH KUMAR 
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT) 

 

125 W.P.(C)-4247/2025 
CM APPL. 19684/2025 

DR. AKASH LAXMANRAO NARADE  
V/s GOVT. OF NCT OF DELHI THROUGH THE 
SECRETARY, HEALTH AND FAMILY WELFARE 
DEPARTMENT & ORS. 
  

AKASH LAXMANRAO NARDE  

 OTHER DETAILS OF ADVOCATES: 
DR. AKASH NARDE(DRAKASHNARDE@GMAIL.COM)(7982859533)(PETITIONER) 
SANTOSH KUMAR TRIPATHI, AVNISH 
AHLAWAT(STANDINGCOUNSELGNCTD@GMAIL.COM, 
SCSERVICESGNCTD@GMAIL.COM, PSHEALTH@NIC.IN)(0)(RESPONDENT) 
ED OFFICE(EDOFFICE@NATBOARD.EDU.IN)(0)(RESPONDENT) 

 

126 W.P.(C)-4257/2025 
CM APPL. 19699/2025 

SRISHA MUKHERJEE THROUGH HER NEXT 
FRIEND MR AMIT MUKHERJEE  
V/s DELHI PUBLIC SCHOOL ROHINI AND ORS. 
  

SOMMYA CHATURVEDI  

 OTHER DETAILS OF ADVOCATES: 
SOMMYA 
CHATURVEDI(ADV.SOMMYACHATURVEDI@OUTLOOK.COM)(9636157279)(PETITIONER) 
DIRECTORATE OF EDUCATION, SAKSHI, DPS ROHINI(DIREDU@NIC.IN, 
SAKSHI@PUNEETMITTAL.IN, MAIL@DPSROHINI.COM)(0)(RESPONDENT) 
VASUDHA BAJAJ, DPS FAMILY(VASUDHABAJAJ@PUNEETMITTAL.IN, 
SECETARY@DPSFAMILY.ORG)(0)(RESPONDENT) 
SANTOSH KUMAR 
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT) 

 

127 W.P.(C)-4264/2025 NOBEL COLLEGE & ANR.  
V/s NATIONAL COUNCIL FOR TEACHER 
EDUCATION & ANR. 
  

AMITESH KUMAR  

 OTHER DETAILS OF ADVOCATES: 
AMITESH KUMAR(AMITESHKUMAR74@GMAIL.COM)(9811034115)(PETITIONER) 
NCTE(NCTEINDHC@GMAIL.COM)(0)(RESPONDENT) 

 

AFTER NOTICE MISC. MATTERS 
128 W.P.(C)-2411/2025 

CM APPL. 11415/2025 
CM APPL. 14571/2025 

SANTOSH TRUST & ANR.  
V/s MEDICAL COUNSELLING COMMITTEE & 
ORS. 
  

VIKRAM SINGH DALAL, NIKHIL 
BENIWAL 

 

 OTHER DETAILS OF ADVOCATES: 
VIKRAM SINGH DALAL/ PRATHAM 
CHAWLA(VIKRAMSINGHDALALADV@GMAIL.COM)(8010437372)(PETITIONER) 
TEENU SHARMA, ADGME, UNION OF INDIA(DRTEENUSHARMA@GMAIL.COM, 
ADGME@NIC.IN, UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT) 
VIKRAM SINGH 
DALAL(VIKRAMSINGHDALALADV@GMAIL.COM)(8010437372)(PETITIONER) 

 

 
 

NOTE:CM APPL.19613/2025 SHALL BE TAKEN UP ALONGWITH W.P.(C)-2533/2022  LISTED AT ITEM NO.42 
NOTE:CM APPL.19611/2025 SHALL BE TAKEN UP ALONGWITH W.P.(C)-3398/2025  LISTED AT ITEM NO.88 
NOTE:CM APPL.19643/2025 SHALL BE TAKEN UP ALONGWITH W.P.(C)-6535/2013  LISTED AT ITEM NO.16 
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   COURT NO. 08  
   HON'BLE MR.JUSTICE SACHIN DATTA 
 
CLICK HERE TO JOIN V.C. 
 
https://virtualcourtdhc.webex.com/meet/virtualcourtdhc6  
 
NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO 
 

sachin.sharma@dhc.nic.in  
 
 
 
 
NOTE:  ADMISSION MATTERS SHALL BE TAKEN UP IN THE PRE-LUNCH SESSION AND SUPPLEMENTARY MATTERS WILL BE TAKEN UP IN THE  
       
       POST LUNCH SESSION ( 02:30 P.M. ONWARDS) 
  
 

ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 
112 W.P.(C)-4248/2025 

CM APPL. 19685/2025 
CM APPL. 19686/2025 

M/S AMIT BUILDERS  
V/s DELHI STATE INDUSTRIAL AND 
INFRASTRUCTURE DEVELOPMENT 
CORPORATION 
  

PRITISH SABHARWAL  

 OTHER DETAILS OF ADVOCATES: 
PRITISH 
SABHARWAL(PRITISHSABHARWAL1@GMAIL.COM)(9810031680)(PETITIONER) 
ANU SALWAN, RK DHAWAN, DSIIDCLC(ANUSALWAN@GMAIL.COFM, 
RKDHAWAN9@GMAIL.COM, DSIIDCLC@GMAIL.COM)(0)(RESPONDENT) 

 

113 W.P.(C)-4249/2025 
CM APPL. 19687/2025 
CM APPL. 19688/2025 

SIKH SIKALIGAR WELFARE SOCIETY  
V/s DELHI SIKH GURUDWARA 
MANAGEMENT COMMITTEE & ORS. 
  

GAURAV TYAGI  

 OTHER DETAILS OF ADVOCATES: 
DEEPANSHU BAISLA & GAURAV TYAGI(NARACHIASSOCIATES 
@GMAIL.COM)(8510963295)(PETITIONER) 
UOI, MCD, DELHI SIKH GURUDWARA MANAGEMENT(UOIDHC@GMAIL.COM, 
CLOMCDHQ@GMAIL.COM, NANAKSINGH6968@GMAIL.COM)(0)(RESPONDENT) 
.(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM, 
INFO@DSGMC.IN)(0)(RESPONDENT) 

 

114 W.P.(C)-4254/2025 
CM APPL. 19694/2025 
CM APPL. 19695/2025 

TERUMO PENPOL PRIVATE LIMITED  
V/s UNION OF INDIA & ANR. 
  

SAMUDRA SARANGI  

 OTHER DETAILS OF ADVOCATES: 
SAMUDRA SARANGI, SHRUTI 
RAINA(SAMUDRA@PBLAWOFFICES.COM)(9535477722)(PETITIONER) 
UNION OF INDIA, NPPA, RAJESH(UOIDHC@GMAIL.COM, MEDICALDEVICES-
NPPA@GOV.IN, RAJESH.KT@GOV.IN)(1123384193)(RESPONDENT) 

 

115 W.P.(C)-4255/2025 
CM APPL. 19696/2025 

RAMCHANDRA  
V/s STATE (N.C.T. OF DELHI) 
  

ASHOK KUMAR  

 OTHER DETAILS OF ADVOCATES: 
ASHOK KUMAR & 
ASSOCIATES(ASHOKLEGALSERVICES@GMAIL.COM)(9990018670)(PETITIONER) 
SANTOSH KUMAR 
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT) 

 

116 W.P.(C)-4267/2025 SUMAN KUMAR SINGH RAGHAV AND 
ANOTHER   
V/s BAR COUNCIL OF INDIA AND OTHERS 
  

ZAIN HAIDER  

 OTHER DETAILS OF ADVOCATES: 
ZAIN HAIDER(ADVZAINHAIDER@GMAIL.COM)(8601324445)(PETITIONER) 
UMESH JOSHI, PAWAN KUMAR(ADVUMESHJOSHI@GMAIL.COM, 
PAWANKUMARNIM@GMAIL.COM)(0)(RESPONDENT) 
SHASHANK MAURYA(SHASHANKMAURYA14@GMAIL.COM)(0)(RESPONDENT) 

 

117 W.P.(C)-4269/2025 
CM APPL. 19721/2025 

BHIMAL RAM  
V/s IRCTC & ANR. 
  

MANINDRA DUBEY  
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 OTHER DETAILS OF ADVOCATES: 

MANINDRA DUBEY(ADMANINDRA@GMAIL.COM)(9810597966)(PETITIONER) 
SAURAV, PANKAJ SETH, SHRIRAM GI(SAURAVADV@GMAIL.COM, 
SETHPANKAJ74@GMAIL.COM, MD@SHRIRAMGI.COM)(0)(RESPONDENT) 

 

 
 
 

ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 
118 CM APPL. 19208/2025 

In W.P.(C)-5426/2024 
JET AIRWAYS (INDIA) LIMITED  
V/s PRAVEEN KUMAR SINGH & ANR. 
  

RAGHAV CHADHA, PRAVEEN 
KUMAR SINGH 

 

 OTHER DETAILS OF ADVOCATES: 
RAGHAV 
CHADHA(RAGHAV.CHADHA@AZBPARTNERS.COM)(9811444365)(PETITIONER) 
PRADEEP(PRADEEP_SINGH3210@REDIFFMAIL.COM)()(RESPONDENT) 
LEX REMEDIUM(LEXREMEDIUMLAW@GMAIL.COM)()(RESPONDENT) 
PRAVEEN K SINGH(PRAVEENKSINGH2@GMAIL.COM, 
TAHILDARADNDHERI@GMAIL.COM)()(RESPONDENT) 
RAGHAV CHADHA(RAGHAV.CHADHA@AZBPARTNERS.COM)(0)(PETITIONER) 
ISHITA GOEL(LEXREMEDIUMLAW@GMAIL.COM)(9811657595)(RESPONDENT) 

 

 
 
 
NOTE:CM APPL.19563/2025 SHALL BE TAKEN UP ALONGWITH W.P.(C)-3047/2025  LISTED AT ITEM NO.12 
 

 
NOTE:CM APPL.19612/2025 SHALL BE TAKEN UP ALONGWITH W.P.(C)-17538/2024  LISTED AT ITEM NO.57 
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                      COURT NO. 31 
     HON'BLE MR.JUSTICE AMIT MAHAJAN 
 
 
NOTE : ADVOCATES AND PARTIES IN PERSON ARE REQUESTED TO ADDRESS THE COURT AS 'SIR' 
       AND AVOID ADDRESSING AS 'MY LORD', YOUR LORDSHIP' OR 'YOUR HONOUR'. 
 
NOTE: ”REQUEST SEEKING ADJOURNMENT DUE TO NON AVAILABILITY OF COUNSELS/LAWYERS WILL BE 
  ENTERTAINED ONLY BETWEEN 10.15 AM TO 10.30 AM & 2.15 PM AND 2.30 PM

cmpooja.dhc@gov.in

 (PRESENCE OF 
  COUNSELS FOR BOTH SIDES IS NECESSARY).”   
 
NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO 
 

  
 
 
CLICK HERE TO JOIN VC

https://virtualcourtdhc.webex.com/meet/virtualcourtdhc7

  
 

 
 
 
 

ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 
65 CRL.M.A. 10215/2025 

CRL.M.A. 10216/2025 
In CRL.A.-1095/2023 

MANISH ( IN JUDICIAL CUSTODY)  
V/s GNCT OF NCT OF DELHI 
  

RAMESH CHAND PANDEY, ASHOK 
KUMAR SONI 

 

 OTHER DETAILS OF ADVOCATES: 
RAM SINGH (AKSLAWYER.AS@GMAIL.COM)(9999103404)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 
ZEBA PARVEEN(ADVZEBAPARVEEN@GMAIL.COM)(9999103404)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(HAZARAT NIZAMMUDDIN RLY. STATION.-
14/2016) 
CRL.M.C. 2211/2021 FILED BY MANISH (DISPOSED 
ON : 2022-10-27 ) 
 
P.S.-FIR NO. :(HAZARAT NIZAMMUDDIN RLY. 
STATION.-14/2016) 

 
 
 
 

 
NOTE: CRL.M.A.10179/2025 SHALL BE TAKEN UP ALONGWITH CRL.M.C.-1688/2009 LISTED AT ITEM NO.36 
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                      COURT NO. 24 
     

1. CASE MANAGEMENT/ MENTIONINGS SHALL BE FROM 

HON'BLE MR. JUSTICE ANISH DAYAL 
 
 

10.30 A.M. TO 10.45 A.M. AND FROM 
02.15 P.M. TO 02.30 P.M

2. MENTIONINGS SHALL NOT BE ENTERTAINED AT ANY OTHER TIME. 

.  
 

 
3. PRESENCE OF COUNSELS FROM BOTH PARTIES IS NECESSARY

 
 FOR MENTIONING. 

4. SUPPLEMENTARY PASSOVERS WILL BE TAKEN AT THE END
 

 OF SUPLEMENTARY LIST. 

5. DATES AT JOINT REQUEST CAN BE TAKEN FROM THE COURT MASTER AT 02.15 P.M
 

. 

6. FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO  cmatishgoel@gmail.com 
 

7. COUNSELS APPEARING IN COURT ARE TO GIVE APPEARANCE IN WRITING TO COURT STAFF, OR THROUGH GOOGLE FORM 
WITH THE HELP OF QR CODE, OR THROUGH THIS LINK 
 
https://docs.google.com/forms/d/1LT2a-F1Ya0wRtiLpk2n6md7Emm8QowmeXwoA0VRCtHY/edit?pli=1 
 
AND THOSE ON VC SHOULD WRITE IN THE CHAT BOX. 
 

8. CLICK HERE TO JOIN VC  
https://virtualcourtdhc.webex.com/meet/virtualcourtdhc12 
 
 

ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 
56 CONT.CAS(C)-512/2025 

CM APPL. 19658/2025 
PRAMOD KUMAR  
V/s UNIVERSITY OF DELHI 
  

PRAGYA PARIJAT SINGH  

 OTHER DETAILS OF ADVOCATES: 
PRAGYA PARIJAT 
SINGH(PRANUTANLEGAL@GMAIL.COM)(8595569129)(PETITIONER) 
RUPAL (RUPALMOHINDER@GMAIL.COM)(0)(RESPONDENT) 

 

57 CONT.CAS(C)-513/2025 
CM APPL. 19663/2025 

SANDEEP SAINI  
V/s DHARMENDRA & ORS. 
  

ASHOK KUMAR  

 OTHER DETAILS OF ADVOCATES: 
ASHOK 
KUMAR(ASHOKALEGALSERVICES@GMAIL.COM)(9990018670)(PETITIONER) 
GNCTD(STANDINGCOUNSELGNCTD@GMAIL.COM)(0)(RESPONDENT) 
UOI(UOIDHC@GMAIL.COM)(0)(RESPONDENT) 
DDA(DDACHAMBERHC@DDA.ORG.IN)(0)(RESPONDENT) 
CLO MCD(CLOMCDHQ@GMAIL.COM)(0)(RESPONDENT) 

 

58 CONT.CAS(C)-514/2025 
CM APPL. 19671/2025 

SALIMBHAI HAMIDBHAI MEMON  
V/s MS. DEEPTI GAUR MUKHERJEE & 
ORS. 
  

MOHAMMAD NAVED MIAN  

 OTHER DETAILS OF ADVOCATES: 
MOHAMMD MAVED 
MIAN(NAVEDMIAN786@GMAIL.COM)(9899279658)(PETITIONER) 
UOI(UOIDHC@GMAIL.COM)(0)(RESPONDENT) 
MCA(ROC.DELHI@MCA.GOV.IN)(0)(RESPONDENT) 
DGCOA(DGCOA@MCA.GOV.IN)(0)(RESPONDENT) 
NIA (INFO.NIA@GOV.IN)(0)(RESPONDENT) 
DLACBIDHC(DLACBIDHC@GMAIL.COM)(0)(RESPONDENT) 
DL HC ED(DL.HC-ED@GOV.IN)(0)(RESPONDENT) 
ZOHEB HOSSAIN(HOSSAINZOHEB@GMAIL.COM)(0)(RESPONDENT) 
NARORA(NARORA@GENERALCATALYST.COM)(0)(RESPONDENT) 
GPIPET(GM@GPIPET.COM)(0)(RESPONDENT) 
GNCTD(STANDINGCOUNSELGNCTD@GMAIL.COM)(0)(RESPONDENT) 

 

59 CONT.CAS(C)-515/2025 
CM APPL. 19672/2025 

VIRENDER KR SHARMA  
V/s PRAVEEN KUMAR 
  

SOHIL SHARMA  

 OTHER DETAILS OF ADVOCATES: 
SOHIL SHARMA 
(CHAMBERSOFSOHILSHARMA@GMAIL.COM)(7060079384)(PETITIONER) 
VINOD(VINODADLO@GMAIL.COM)(0)(RESPONDENT) 

 

 
 

mailto:cmatishgoel@gmail.com�
https://docs.google.com/forms/d/1LT2a-F1Ya0wRtiLpk2n6md7Emm8QowmeXwoA0VRCtHY/edit?pli=1�
https://virtualcourtdhc.webex.com/meet/virtualcourtdhc12�


03.04.2025                                                                                        SUPPLEMENTARY CAUSE LIST 
 

36 
 

ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 
60 CONT.CAS(C)-516/2025 

CM APPL. 19677/2025 
INDERJEET SINGH  
V/s UNION OF INDIA AND ORS 
  

PRAVEEN SURI  

 OTHER DETAILS OF ADVOCATES: 
PRAVEEN SURI(PRAVEENSURI73@GMAIL.COM)(9810928188)(PETITIONER) 
UOI(UOIDHC@GMAIL.COM)(0)(RESPONDENT) 

 

61 CONT.CAS(C)-517/2025 GURNAM SINGH  
V/s SH. GOVIND MOHAN & ORS. 
  

MONICA KAPOOR  

 OTHER DETAILS OF ADVOCATES: 
MONICA 
KAPOOR(MONICAKAPOOR22.MK@GMAIL.COM)(9810099066)(PETITIONER) 
GNCTD(STANDINGCOUNSELGNCTD@GMAIL.COM)(0)(RESPONDENT) 
UOI(UOIDHC@GMAIL.COM)(0)(RESPONDENT) 

 

 
 

 
 
NOTE:CM APPL.19620/2025 SHALL BE TAKEN UP ALONGWITH CONT.CAS(C)-1819/2024  LISTED AT ITEM NO.11 
 
 
 
 
 
 
 
 
 
 
 
 

                      COURT NO. 28    
     HON'BLE MR.JUSTICE AMIT SHARMA  
 
 
NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO 
 

mahendra.kadian@dhc.nic.in  
 
CLICK HERE TO JOIN VC 
 
https://virtualcourtdhc.webex.com/meet/virtualcourtdhc13 
 
 

 
NOTE: CRL.M.A. 10223/2025 SHALL BE TAKEN UP ALOGN WITH  BAIL APPLN. 2729/2024 LISTED AT ITEM NO. 04. 
       
 
NOTE: CRL.M.A.10105/2025 SHALL BE TAKEN UP ALONGWITH CRL.M.C.-3149/2023 LISTED AT ITEM NO.51 
 
 
NOTE: CRL.M.A.10170-71/2025 SHALL BE TAKEN UP ALONGWITH BAIL APPLN.-2711/2024 LISTED AT ITEM NO.03 
 
 
 
NOTE: CRL.M.A.10214/2025 SHALL BE TAKEN UP ALONGWITH BAIL APPLN. -2729/2024 LISTED AT ITEM NO.04 
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                      COURT NO. 32 
     HON'BLE MR.JUSTICE GIRISH KATHPALIA  
 
 
 
 
NOTE: CRL.M.A.10107/2025 SHALL BE TAKEN UP ALONGWITH W.P.(CRL)-3180/2024 LISTED AT ITEM NO.50 
 
 
 
 
 
 
 
 
                      COURT NO. 22 
     HON'BLE MR. JUSTICE MANOJ JAIN  
 
 
 

Meeting link 
 
https://virtualcourtdhc.webex.com/meet/virtualcourtdhc015  
 
Meeting number 
 
2513 856 5993 
 

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO: 

 
mjcourtmaster@gmail.com 
 
 

ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 
60 CM APPL. 19651/2025 

CM APPL. 19652/2025 
In CM(M)-456/2025 

M/S KANHIYA LAL PRAKASH KUMAR  
V/s M/S AJM HOUSING PVT. LTD. 
  

KESHAV KUMAR VERMA SUBJECT TO OFFICE OBJECTION  

 OTHER DETAILS OF ADVOCATES: 
KESHAV KR VERMA 
(ADVOCATEKESHAV.VERMA@GMAIL.COM)(0)(PETITIONER) 
KESHAV KR 
VERMA(ADVOCATEKEHSAV.VERMA@GMAIL.COM)(8588938588)(PETITIONER) 
LIBERHAN LAW 
OFFICE(LIBERHANLAWOFFICE@GMAIL.COM)(0)(RESPONDENT) 

 

61 CM(M)-616/2025 
CM APPL. 19661/2025 
CM APPL. 19662/2025 

SHAHNAWAZ KHAN  
V/s ASHOK MAHESWARI & ANR. 
  

KSHITIJ MATHUR SUBJECT TO OFFICE OBJECTION 

 OTHER DETAILS OF ADVOCATES: 
KSHITIJ 
MATHUR(KSHITIJMATHUR29@GMAIL.COM)(7838062490)(PETITIONER) 
AISWARYA MISHRA (AISWARYA.MISHRAA94@GMAIL.COM)(0)(RESPONDENT) 
DEEPAK(DEEPAKMAHESHWARI.ADV@GMAIL.COM)(0)(RESPONDENT) 

 

62 CM(M)-617/2025 
CM APPL. 19664/2025 
CM APPL. 19665/2025 

SUNMEET SINGH  
V/s DIVYANK BOSE & ORS. & ORS. 
  

ROHAN NAGPAL  

 OTHER DETAILS OF ADVOCATES: 
RAKESH 
PATIYAL(RAKESHPATIYAL1975@GMAIL.COM)(9811539888)(PETITIONER) 
RAKESH 
PATIYAL(RAKESHPATIYAL1975@GMAIL.COM)(9811539888)(PETITIONER) 
GAGAN(GAGAN7575@GMAIL.COM)(0)(RESPONDENT) 
DSCAS(DSCAS@GMAIL.COM)(0)(RESPONDENT) 
SUMIT (SUMITKASANA.ADV@GMAIL.COM)(0)(RESPONDENT) 
DSCAS(DSCAS@GMAIL.COM)(0)(RESPONDENT) 
GAGAN(GAGAN7575@GMAIL.COM)(0)(RESPONDENT) 
SUMIT(SUMITKASANA.ADV@GMAIL.COM)(0)(RESPONDENT) 

 

63 CM(M)-618/2025 
CM APPL. 19668/2025 

MEENU VASHISHT  
V/s RAJAT SHARMA 
  

ALOK KUMAR PANDEY  

 OTHER DETAILS OF ADVOCATES:  
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ALOK KUMAR 
PANDEY(OFFICE@AVANTAMLEGAL.COM)(9958495050)(PETITIONER) 

64 CM(M)-619/2025 
CM APPL. 19669/2025 
CM APPL. 19670/2025 

M/S GUPTA AND CO.  
V/s DDA 
  

AKSHU JAIN  

 OTHER DETAILS OF ADVOCATES: 
AKSHU 
JAIN(SKJAINANDASSOCIATES@GMAIL.COM)(9810300955)(PETITIONER) 
VCDDA(VCDDA@DDA.ORG.IN)(0)(RESPONDENT) 
DDA(DDACHAMBERHC@DDA.ORG.IN)(0)(RESPONDENT) 

 

 

ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 
65 CM(M)-475/2025 

CM APPL. 14697/2025 
CM APPL. 14698/2025 

PRINCE KHAN  
V/s PAWAN KUMAR 
  

JIBRAN  

 OTHER DETAILS OF ADVOCATES: 
S H 
ANSARI(SHANSARIADVOCATE@GMAIL.COM)(9810340436)(PETITIONER) 
R()(8851127574)(RESPONDENT) 

 

66 CM(M)-620/2025 
CM APPL. 19678/2025 
CM APPL. 19679/2025 

M/S SIGN INNOVATION, THROUGH 
PROP. JAYA KAPUR & ANR.  
V/s M/S SAPPHIRE FOODS INDIA LTD. 
  

VIDYA SAGAR  

 OTHER DETAILS OF ADVOCATES: 
TVIDYA SAGAR (VS.ADV@OUTLOOK.COM)(9811288449)(PETITIONER) 
JURISTRUST(CONTACT@JURISTRUST.IN)(0)(RESPONDENT) 

 

67 CM(M)-621/2025 
CM APPL. 19722/2025 
CM APPL. 19723/2025 

SH. SUNNY SINGHAL  
V/s SH. ROBIN KUMAR JAISWAL 
  

ROHIT KUMAR GOEL SUBJECT TO OFFICE OBJECTION  

 OTHER DETAILS OF ADVOCATES: 
ROHIT GOEL(ROHITGOEL1975@GMAIL.COM)(9312248785)(PETITIONER) 
RSGARG(ADVOCATERSGARG@GMAIL.COM)(0)(RESPONDENT) 

 

 
 
 
 
 
 
 
 
 
 
 



03.04.2025                                                                                        SUPPLEMENTARY CAUSE LIST 
 

39 
 

COURT NO. 27   
HON'BLE MR.JUSTICE RAVINDER DUDEJA  

 
 
CLICK HERE TO JOIN VC: 
 
 

https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt04 
 
 
NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO: 
 

ITEM 
NUMBER 

cmnegi93@gmail.com  
 
 

CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 
81 CRL.M.A. 10213/2025 

In CRL.A.-533/2020 
DILIP RAY  
V/s CENTRAL BUREAU OF INVESTIGATION 
  

AKASH CHATTERJEE, HIMANSHU 
BAJAJ, AGARWAL LAW ASSOCIATES, 
HIMANSHU BAJAJ 

 

 OTHER DETAILS OF ADVOCATES: 
HIMANSHU BAJAJ(HBAJAJ99@GMAIL.COM)(9810424400)(PETITIONER) 
CBI(DLACBIDHC@GMAIL.COM)(0)(RESPONDENT) 
()()(PETITIONER) 
HIMANSHU BAJAJ(HBAJAJ99@GMAIL.COM)(9810424400)(PETITIONER) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(CBI-221-2014-E-0002) 
CRL.A. 591/2020 FILED BY CASTRON 
TECHNOLOGIES LTD (D. OF HEARING : 2021-10-08 ) 
CRL.A. 637/2020 FILED BY M/S. CASTRON MINING 
LIMITED (D. OF HEARING : 2021-10-08 ) 
CRL.A. 590/2020 FILED BY MAHERNDRA KUMAR 
AGARWALLA (D. OF HEARING : 2021-04-05 ) 
CRL.A. 585/2020 FILED BY NITYA NAND GAUTAM 
(D. OF HEARING : 2023-01-24 ) 
CRL.A. 292/2021 FILED BY CENTRAL BUREAU OF 
INVESTIGATION (D. OF HEARING : 2022-05-23 ) 
 
P.S.-FIR NO. :(CBI-221-2014-E-0002) 

82 CRL.M.A. 10187/2025 
CRL.M.A. 10188/2025 
In CRL.M.C.-9270/2024 

P. CHIDAMBARAM  
V/s DIRECTORATE OF ENFORCEMENT 
  

HARSH SRIVASTAVA, SIDAK SINGH 
ANAND 

 

 OTHER DETAILS OF ADVOCATES: 
ARSHDEEP SINGH 
(HARSHS@ARSHDEEPSKHURANA.COM)(8601878743)(PETITIONER) 
DIRECTORATE OF ENFORCEMENT (DL.HC-ED@GOV.IN)(0)(RESPONDENT) 
SIDAK SINGH 
ANAND(SIDAK@ARSHDEEPSKHURANA.COM)(9958944736)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) 
DIRECTORATE OF ENDORCEMENT(DL.HC-ED@GOV.IN)(0)(RESPONDENT) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(DIRECTORATE OF ENFORCEMENT-ECIR 7/2017) 
CRL.REV.P. 299/2018 FILED BY ADDITIONAL 
DIRECTOR , DIRECTORATE OF ENFORCEMENT (D. 
OF HEARING : 2025-08-06 ) 
BAIL APPLN. 1713/2018 FILED BY P. 
CHIDAMBARAM (DISPOSED ON : 2019-08-20 ) 
BAIL APPLN. 2718/2019 FILED BY P. 
CHIDAMBARAM (DISPOSED ON : 2019-11-15 ) 
CRL.M.C. 1106/2022 FILED BY DIRECTORATE OF 
ENFORCEMENT (DISPOSED ON : 2024-07-25 ) 
 
P.S.-FIR NO. :(DIRECTORATE OF ENFORCEMENT-
ECIR 7/2017) 

 
 

ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 
83 CRL.M.A. 10037/2025 

In W.P.(CRL)-685/2025(Disposed off 
case) 

KAMRUDDIN @ KAMRU @ MOBILE  
V/s STATE GOVT. OF NCT OF DELHI 
  

GAURAV SHARMA Listing Remarks: 
AT 02:30 P.M. 

 OTHER DETAILS OF ADVOCATES: 
ANKUR 
CHAUDHARY(ADV.ANKURCHAUDHARY@GMAIL.COM)(9911044818)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) 
GAURAV SHARMA 
(ADV.GAURAVSHARMA1@GMAIL.COM)(9999882302)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(DHAULA KUAN-248/2010) 
BAIL APPLN. 85/2013 FILED BY SHAMSHAD @ 
KHUT (DISPOSED ON : 2013-01-21 ) 
CRL.A. 93/2015 FILED BY USMAN @ KALE & ORS. 
(DISPOSED ON : 2018-01-30 ) 
W.P.(CRL) 1199/2018 FILED BY IQBAL @ BILLI 
(DISPOSED ON : 2018-07-26 ) 
W.P.(CRL) 1484/2018 FILED BY SHAHID @ BILLI 
(DISPOSED ON : 2018-08-31 ) 
W.P.(CRL) 2872/2018 FILED BY USMAN @ KALE 
(DISPOSED ON : 2019-01-30 ) 
W.P.(CRL) 1908/2018 FILED BY SHAMSHAD @ 
KHUTKAN (DISPOSED ON : 2018-10-10 ) 
W.P.(CRL) 1947/2018 FILED BY USMAN @ KALE 
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(DISPOSED ON : 2019-01-10 ) 
W.P.(CRL) 2230/2019 FILED BY IQBAL@ BILLI 
(DISPOSED ON : 2019-08-13 ) 
W.P.(CRL) 2628/2019 FILED BY USMAN @ KALE 
(DISPOSED ON : 2019-11-07 ) 
W.P.(CRL) 2135/2019 FILED BY KAMRUDDIN @ 
KAMRU (DISPOSED ON : 2022-08-03 ) 
W.P.(CRL) 751/2019 FILED BY USMAN @ KALE 
(DISPOSED ON : 2019-03-13 ) 
W.P.(CRL) 1814/2022 FILED BY USMAN @ KALE 
(DISPOSED ON : 2023-05-11 ) 
W.P.(CRL) 2550/2022 FILED BY KAMRUDDIN @ 
KAMRU @ MOBILE (DISPOSED ON : 2023-05-11 ) 
W.P.(CRL) 3412/2023 FILED BY SHAMSHAD @ 
KHUTKAN (DISPOSED ON : 2023-12-07 ) 
W.P.(CRL) 3489/2023 FILED BY KAMARUDIN ALIAS 
KAMRU ALIAS MOBILE (DISPOSED ON : 2023-11-29 
) 
W.P.(CRL) 3043/2023 FILED BY USMAN (DISPOSED 
ON : 2024-07-10 ) 
W.P.(CRL) 3242/2023 FILED BY SHAMSHAD @ 
KHUTKAN (DISPOSED ON : 2023-11-06 ) 
W.P.(CRL) 3842/2023 FILED BY KAMRUDDIN @ 
KAMRU @ MOBILE (DISPOSED ON : 2024-01-04 ) 
W.P.(CRL) 1297/2024 FILED BY SHAMSHAD 
KHUTKAN (DISPOSED ON : 2024-09-13 ) 
W.P.(CRL) 1494/2024 FILED BY SHAMSHAD 
@KHUTKAN (DISPOSED ON : 2024-05-17 ) 
W.P.(CRL) 2705/2024 FILED BY USMAN @ KALE 
(DISPOSED ON : 2024-11-25 ) 
W.P.(CRL) 3043/2024 FILED BY SHAMSHAD 
(DISPOSED ON : 2024-10-09 ) 
W.P.(CRL) 3331/2024 FILED BY SHAMSHAD ALIAS 
KHUTKAN (DISPOSED ON : 2024-10-24 ) 
W.P.(CRL) 3540/2024 FILED BY KAMRUDDIN @ 
KAMRU (DISPOSED ON : 2024-11-12 ) 
W.P.(CRL) 3621/2024 FILED BY IQBAL @ BILLI & 
ANR. (DISPOSED ON : 2024-11-20 ) 
W.P.(CRL) 617/2025 FILED BY SHAMSHAD 
@KHUTKAN (DISPOSED ON : 2025-02-21 ) 
W.P.(CRL) 873/2025 FILED BY IQBAL @ BILLI 
(DISPOSED ON : 2025-03-18 ) 
W.P.(CRL) 918/2025 FILED BY SAHID @ BILLI S/O 
KALLU (DISPOSED ON : 2025-03-21 ) 
 
P.S.-FIR NO. :(DHAULA KUAN-248/2010) 

 
 
 
HIGH COURT OF DELHI      REGISTRAR(LISTING) 
02.04.2025. 
 
 
 
 
 
 
/////////////////////////////////////////////////////////////////////////////////////////////////////////////////////// 
 
 
 
 
 
 
 
 
 
 
 
 



03.04.2025   SUPPLEMENTARY CAUSE LIST (ORIGINAL SIDE) 

COURT NO. 46  
HON'BLE MS.JUSTICE JYOTI SINGH  

NOTE 1: ANY URGENT MENTIONING FOR LISTING THE APPLICATION IN THE MAIN SUIT/PETITION 
WHICH IS PENDING BEFORE THE CONCERNED COURT, THE SAME SHALL BE MENTIONED BEFORE THE 
BENCH CONCERNED.  IN CASE THE APPROPRIATE BENCH IS NOT HOLDING THE COURT, THEN IT 
SHOULD BE MENTIONED BEFORE THE JUDGE-IN-CHARGE (ORIGINAL SIDE). 
 
2. ”SUPPLEMENTARY PASS-OVER SHALL BE TAKEN UP IMMEDIATELY AFTER COMPLETION OF 
SUPPLEMENTARY LIST.”  
 
3. IN CASE LEARNED COUNSELS FOR THE PARTIES WISH TO RELY UPON SOME 
PLEADINGS/DOCUMENTS/SUBMISSIONS/JUDGMENTS, THEY ARE DIRECTED TO FILE THE SAME 
DURING THE COURT WORKING HOURS ATLEAST A DAY PRIOR TO THE DATE OF LISTING OF SUCH 
MATTERS. ANY PLEADINGS/DOCUMENTS/SUBMISSIONS/JUDGEMENTS FILED BEYOND THE 
AFORESAID PRESCRIBED PERIOD SHALL NEITHER BE FORWARDED TO THE COURT NOR BE 
ENTERTAINED.  
 
4.   COUNSEL APPEARING THROUGH VIDEO CONFERENCING ARE REQUESTED TO GIVE THEIR 
APPERANCES IN THE CHAT BOX ALONGWITH THEIR MOBILE NUMBERS. 
 
FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO  
cmnijeshnair@gmail.com   
CLICK HERE TO JOIN VC  

https://dhcvirtualcourt.webex.com/dhcvirtualcourt/j.php?MTID=md8014d1fa995927d292326703dfba03f 

  

ITEM 
NUMBER 

CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

SHORT MATTERS/CASE MANAGEMENT HEARINGS/PRE-TRIAL CONFERENCES/FRAMING 
OF ISSUES 

91 O.M.P.(I) 
(COMM.)-
111/2025 
I.A. 8558/2025 
I.A. 8559/2025 

VNC AND KEC 
INTERNATIONAL 
LIMITED (JV)  
V/s NATIONAL CAPITAL 
REGION TRANSPORT 
CORPORATION NCRTC 
  

AMAANTA LEGAL  

 
******* 

mailto:cmnijeshnair@gmail.com
https://dhcvirtualcourt.webex.com/dhcvirtualcourt/j.php?MTID=md8014d1fa995927d292326703dfba03f


03.04.2025   SUPPLEMENTARY CAUSE LIST (ORIGINAL SIDE) 

COURT NO. 41  
HON'BLE MR. JUSTICE JASMEET SINGH  

 
NOTE: ALL PASSOVER MATTERS WILL BE TAKEN UP POST LUNCH SESSION (AT 2:15 P.M). 
CLICK HERE TO JOIN VC  
https://delhihighcourt.webex.com/meet/dhcecourtvc8   
Meeting No: 916 436 579  
NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO  
pramod@dhc.nic.in 
 

 

ITEM 
NUMBER 

CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

SHORT MATTERS/CASE MANAGEMENT HEARINGS/PRE-TRIAL CONFERENCES/FRAMING 
OF ISSUES (TIME FIXED MATTERS) 

78 O.M.P.(I) 
(COMM.)-78/2025 
I.A. 6098/2025 
I.A. 6099/2025 
I.A. 7017/2025 

BLACK GOLD 
RESOURCES PRIVATE, 
LIMITADA  
V/s INTERNATIONAL 
COAL VENTURES PVT. 
LTD. & ANR. 
  

MAYANK JAIN AT 3.45 P.M  

***** 

  

https://delhihighcourt.webex.com/meet/dhcecourtvc8
mailto:pramod@dhc.nic.in


03.04.2025   SUPPLEMENTARY CAUSE LIST (ORIGINAL SIDE) 

COURT NO. 45 
HON’BLE MR. JUSTICE AMIT BANSAL  

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO  
devender@dhc.nic.in   
CLICK HERE TO JOIN VC:-  
https://delhihighcourt.webex.com/meet/dhcecourtvc12 

NOTE: MENTIONING OF MATTERS BY THE COUNSELS  PRESENT IN THE COURT SHALL BE ENTERTAINED  
            FIRST AND COUNSELS PRESENT THROUGH VC MODE THEREAFTER. 
 

ITEM 
NUMBER 

CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS AND FRESH APPLICATIONS 

48 CS(COMM)-
298/2025 
I.A. 8700/2025 
I.A. 8701/2025 
I.A. 8702/2025 
I.A. 8703/2025 
I.A. 8704/2025 
I.A. 8705/2025 
I.A. 8706/2025 

B BRAUN MELSUNGEN 
AG  
V/s MS SMITHA BRAUN 
LABORATORIES 
PRIVATE LIMITED & 
ORS. 
  

DHRUV ANAND  

 
 
   *****  

mailto:devender@dhc.nic.in
https://delhihighcourt.webex.com/meet/dhcecourtvc12


03.04.2025   SUPPLEMENTARY CAUSE LIST (ORIGINAL SIDE) 

COURT NO. 50 
HON'BLE MS.JUSTICE MANMEET PRITAM SINGH ARORA  

 

1.NOTE: AS DIRECTED BY THE HON'BLE JUDGE, ONE PROXY COUNSEL WILL ALSO JOIN THE COURT BESIDES 

THE ADJOURNMENT SLIP AND ADJOURMENT SLIP MUST ACCOMPANY THE “NO OBJECTION” OF OTHER SIDE 

AND BE SENT LATEST BY 6 P.M. ON THE LAST WORKING DAY ONLY BEFORE THE DATE FIXED.  

2.NOTE: FILE THE RELEVENT DOCUMENTS IN THE REGISTRY ONLY. NO DOCUMENTS WILL BE ACCEPTED 

WHICH ARE SENT THROUGH E-MAIL/WHATSAPP. 

 TO JOIN V.C.: https://virtualcourtdhc.webex.com/meet/virtualcourtdhc5 
 Meeting number 25184205783 
 FOR ADJOURNMENT SLIP : courtmaster09@gmail.com  
FOR SENDING APPEARANCE : https://forms.gle/vauowA4aiTxPqcBh9   from 10:00A.M.-4:30 P.M. 

  
                       

ITEM 
NUMBER 

CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS AND FRESH APPLICATIONS 

59 CS(OS)-213/2025 
I.A. 8707/2025 
I.A. 8708/2025 
I.A. 8709/2025 
I.A. 8710/2025 
I.A. 8711/2025 

KOMAL CHAUDHARY  
V/s GANESH AGARWAL 
  

RAJESH KUMAR 
TARUN 

 

 
 

***** 

 

  

https://virtualcourtdhc.webex.com/meet/virtualcourtdhc5
mailto:courtmaster09@gmail.com
https://forms.gle/vauowA4aiTxPqcBh9


03.04.2025   SUPPLEMENTARY CAUSE LIST (ORIGINAL SIDE) 

     COURT NO. 44  
HON’BLE MR.JUSTICE SAURABH BANERJEE  

TO JOIN VC :  
https://virtualcourtdhc.webex.com/meet/virtualcourtdhc9 
NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO  
prakash.aggarwal@dhc.nic.in  
 

ITEM 
NUMBER 

CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS AND FRESH APPLICATIONS 

43 W.P.(C)-IPD-
18/2025 
CM 76/2025 
CM 77/2025 

NOVARTIS AG  
V/s CONTROLLER OF 
PATENTS AND 
DESIGNS & ANR. 
  

MAMTA RANI  

44 W.P.(C)-IPD-
19/2025 
CM 78/2025 
CM 79/2025 

NOVARTIS AG  
V/s CONTROLLER OF 
PATENTS AND 
DESIGNS & ANR. 
  

MAMTA RANI  

45 W.P.(C)-IPD-
20/2025 
CM 80/2025 
CM 81/2025 

NOVARTIS AG  
V/s CONTROLLER OF 
PATENTS AND 
DESIGNS & ANR. 
  

MAMTA RANI  

 

 ***** 

Concluded 

                                     BY ORDER 

                REGISTRAR ORIGINAL 
 

 

https://virtualcourtdhc.webex.com/meet/virtualcourtdhc9
mailto:prakash.aggarwal@dhc.nic.in


03.04.2025 SUPPLEMENTARY LIST 
  

 

ROOM NO. 121, FIRST FLOOR, BLOCK-A 
BEFORE SH. KANWAL JEET ARORA, REGISTRAR GENERAL 

AT 11:30 A.M.
 

   

https://dhcdja.webex.com/meet/dja.dhc.vc4 
 
 

ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER 

INFORMATION 
FRESH MATTERS & APPLICATIONS 

2 CM APPL. 19674/2025 
In RFA(COMM)-
4/2024 

MUNICIPAL CORPORATION OF 
DELHI & ANR.  
V/s AVNG INFRASTRUCTURES 
PVT LTD 
  

NAZIA PARVEEN, SUMIT RANA, 
SUMIT RANA, VIKAS CHOPRA 

 

 OTHER DETAILS OF ADVOCATES: 
RENUKA ARORA & 
ASSOCIATES(RENUKA_ARORA69@YAHOO.COM)(9958307722)(PETITIONER) 
NAAZAN SARI(NAAZANSARI81@GMAIL.COM)(0)(RESPONDENT) 
SUMIT RANA(ADVRANASUMIT@GMAIL.COM)(9999590009)(RESPONDENT) 
VIKAS 
CHOPRA(VIKASCHOPRAADVOCATE@GMAIL.COM)(9212036118)(PETITIONER) 
VIKAS 
CHOPRA(VIKASCHOPRAADVOCATE@GMAIL.COM)(9212036118)(PETITIONER) 

 

 
 
 

 
  

https://dhcdja.webex.com/meet/dja.dhc.vc4�


03.04.2025 SUPPLEMENTARY LIST 
  

 
   J.R. COURT NO. 5, NEW COURTS BLOCK, GROUND FLOOR 
  BEFORE MS. BHAWANI SHARMA,(DHJS),JOINT REGISTRAR (JUDICIAL) 

      
HYBRID MODE 

AT 11:00 A.M.  

https://jrdhc.webex.com/meet/jrdhc5  
 

ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER 

INFORMATION 
FRESH MATTERS & APPLICATIONS 

45 CRL.M.C.-2267/2025 
CRL.M.A. 10194/2025 
CRL.M.A. 10195/2025 

LALIT CHAUDHARY & ORS.  
V/s STATE GOVT. OF NCT OF DELHI 
AND ANR. 
  

PRASHANT VAXISH  

 OTHER DETAILS OF ADVOCATES: 
PRASHANT VAXISH (OFFICE.PPLC@GMAIL.COM)(8920804878)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 

P.S.-FIR NO. 
:(SEEMA PURI-
703/2022) 

46 CRL.M.C.-2268/2025 
CRL.M.A. 10197/2025 

ROHIT SHARMA & ORS.  
V/s THE STATE GOVT. OF NCT OF 
DELHI AND ANR. 
  

PRADEEP SINGH RANA  

 OTHER DETAILS OF ADVOCATES: 
PPR LAW 
ASSOCIATES(RANAPRADEEP1020@GMAIL.COM)(8586877727)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) 

OTHER CASE FILED 
AGAINST SAME P.S.-
FIR NO. :(RAJINDER 
NAGAR-225/2018) 
BAIL APPLN. 
1461/2019 FILED BY 
ROHIT SHARMA 
(DISPOSED ON : 
2019-09-16 ) 
 
P.S.-FIR NO. 
:(RAJINDER NAGAR-
225/2018) 

47 CRL.M.C.-2269/2025 MAYANK RANA  
V/s STATE OF NCT OF DELHI AND 
ANR. 
  

AKSHAY  

 OTHER DETAILS OF ADVOCATES: 
AKSHAY (AKSHAYYSHOKEEN@GMAIL.COM)(9811508020)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 

OTHER CASE FILED 
AGAINST SAME P.S.-
FIR NO. :(BAWANA-
269/2023) 
CRL.M.C. 5238/2024 
FILED BY SH. 
CHIRAG & ANR. 
(DISPOSED ON : 
2024-07-11 ) 
 
P.S.-FIR NO. 
:(BAWANA-
269/2023) 

 

 

https://jrdhc.webex.com/meet/jrdhc5�


03.04.2025 SUPPLEMENTARY LIST 
  

 

48 CRL.M.C.-2271/2025 
CRL.M.A. 10199/2025 

UMESH KUMAR & ORS.  
V/s STATE GOVT. OF NCT OF DELHI 
AND ANR. 
  

MANOJ  

 OTHER DETAILS OF ADVOCATES: 
RISHIKESH SINGH(RISHIKESHSINGH8022@GMAIL.COM)(9971952028)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) 

P.S.-FIR NO. 
:(MANGOLPURI-
646/2021) 

49 CRL.M.C.-2273/2025 
CRL.M.A. 10202/2025 

SH. GAURAV SAINI & ORS.  
V/s STATE (NCT OF DELHI) & ANR. 
  

ACHIN GOEL  

 OTHER DETAILS OF ADVOCATES: 
ACHIN GOEL (LEGAL.ACHIN@GMAIL.COM)(9971964007)(PETITIONER) 
ACHIN GOEL (LEGAL.ACHIN@GMAIL.COM)(9971964007)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 

P.S.-FIR NO. :(VIVEK 
VIHAR-304/2021) 

50 CRL.M.C.-2274/2025 OMKAR SINGH & ORS.  
V/s THE STATE (N.C.T. OF DELHI) & 
ANR. 
  

PAWAN KAUSHIK  

 OTHER DETAILS OF ADVOCATES: 
PAWAN KAUSHIK 
(PAWANKAUSHIKASSOCIATES@GMAIL.COM)(9810566781)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 

P.S.-FIR NO. :(HAUZ 
KHAS-359/2022) 

51 CRL.M.C.-2277/2025 
CRL.M.A. 10206/2025 

MAHESH AND ORS  
V/s STATE GOVT. OF NCT OF DELHI 
AND ANR. 
  

KAMAL SINGH  

 OTHER DETAILS OF ADVOCATES: 
VINOD KUMAR (ADVOCATEVKJHA@GMAIL.COM)(9810068572)(PETITIONER) 
VINOD KUMAR JHA (ADVOCATEVKJHA@GMAIL.COM)(9810068572)(PETITIONER) 
VINOD KUMAR (ADVOCATEVKJHA@GMAIL.COM)(9810068572)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 

P.S.-FIR NO. 
:(UTTAM NAGAR-
319/2019) 

52 W.P.(CRL)-1074/2025 
CRL.M.A. 10198/2025 

YATIN BHUTANI PROPRIETOR MS 
B.A. AUTO INDUSTRIES CHAIN 
COVERS  
V/s STATE OF NCT DELHI & ANR. 
  

ASHUTOSH JAIN  

 OTHER DETAILS OF ADVOCATES: 
NAKUL GROVER(NSVERMA.84@GMAIL.COM)(9811801919)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) 

P.S.-FIR NO. 
:(NARELA 
INDUSTRIAL AREA-
556/2020) 

53 W.P.(CRL)-1075/2025 
CRL.M.A. 10201/2025 

AZMAT ULLAH KHAN & ANR.  
V/s STATE ( NCT OF DELHI) & ANR. 
  

DALJEET DHIMAN  

 OTHER DETAILS OF ADVOCATES: 
DALJEET DHIMAN(DALJEET_DHIMAN@YAHOO.COM)(9811640373)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) 

P.S.-FIR NO. 
:(SHAHEEN BAGH-
57/2022) 



03.04.2025 SUPPLEMENTARY LIST 
  

54 W.P.(CRL)-1077/2025 
CRL.M.A. 10207/2025 

SACHIN KWATRA & ANR.  
V/s STATE OF NCT OF DELHI & ANR. 
  

VIKAS  

 OTHER DETAILS OF ADVOCATES: 
SAURABH KHANEJA()(7838355224)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 

P.S.-FIR NO. 
:(NARELA 
INDUSTRIAL AREA-
723/2024) 

FOR DIRECTION ON OFFICE NOTE 
55 RFA(OS)-49/2024 

CM APPL. 72417/2024 
WITH RFA(OS) 4/2025 

MRS SHUMITA SANDHU  
V/s MRS TANI SANDHU BHARGAVA 
  

ALOK GUPTA  

 OTHER DETAILS OF ADVOCATES: 
ALOK GUPTA(GUPTA111ALOK@GMAIL.COM)(9810076539)(PETITIONER) 
LAKSH(LAKSH@LAKSHKHANNA.IN)(0)(RESPONDENT) 

 

 
 

 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 



03.04.2025 SUPPLEMENTARY LIST 
  

R-111, GROUND FLOOR LC -II, 

 
SHRI SUMEET ANAND, Joint Registrar (Judicial) 

AT 11:00 A.M.
 

  

 
 
 
https://jrdhc.webex.com/meet/jrdhc10 
 
 
 

ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER 

INFORMATION 
FRESH MATTERS & APPLICATIONS 

19 CRL.M.C.-2264/2025 
CRL.M.A. 10189/2025 

LAVEE CHAUHAN & ORS.  
V/s THE STATE NCT OF DELHI AND 
ORS 
  

SAKSHI TANWAR  

 OTHER DETAILS OF ADVOCATES: 
PRASHANT SINGH 
(PRASHANT.TANWAR58@GMAIL.COM)(9643847071)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 

OTHER CASE FILED 
AGAINST SAME P.S.-
FIR NO. :(DABRI-
11/2023) 
CRL.M.C. 2181/2025 
FILED BY SHUBHAM 
KUMAR (D. OF 
HEARING : 2025-05-
05 ) 
 
P.S.-FIR NO. 
:(DABRI-11/2023) 

 

 

 

 

20 CRL.M.C.-2265/2025 
CRL.M.A. 10190/2025 
CRL.M.A. 10191/2025 
CRL.M.A. 10192/2025 

MRS. JASMOHINDER SINGH & ANR.  
V/s STATE NCT OF DELHI & ANR. 
  

NISHANT SINGH  

 OTHER DETAILS OF ADVOCATES: 
SONU ARYA(SONUARYA809@GMAIL.COM)(8826303109)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) 

OTHER CASE FILED 
AGAINST SAME P.S.-
FIR NO. :(LODHI 
COLONY-199/2021) 
W.P.(CRL) 
1491/2023 FILED BY 
BALJINDER SINGH 
MALIA (DISPOSED 
ON : 2023-05-23 ) 
CRL.M.C. 2278/2025 
FILED BY MRS. 
JASMOHINDER 
SINGH & ANR. (D. 
OF HEARING : 2025-
04-03 ) 
 
P.S.-FIR NO. 

https://jrdhc.webex.com/meet/jrdhc10�
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:(LODHI COLONY-
199/2021) 

21 CRL.M.C.-2266/2025 
CRL.M.A. 10193/2025 

NILESH AGARWAL & ORS.  
V/s STATE OF NCT OF DELHI & ANR. 
  

PRABHAKAR PANDEY  

 OTHER DETAILS OF ADVOCATES: 
PRABHAKAR 
PANDEY(PRABHAKARPANDEYADV11@GMAIL.COM)(9953396643)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 

P.S.-FIR NO. 
:(KHYALA-793/2022) 

22 CRL.M.C.-2270/2025 VARUN CHOUDHARY  
V/s STATE (NCT OF DELHI ) THRO 
SHO PS MEHRAULI AND ANR. 
  

SUNIL KUMAR KALRA  

 OTHER DETAILS OF ADVOCATES: 
SUNIL KR KALRA(QADVSUNILKALRA@GMAIL.COM)(9810396959)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) 

P.S.-FIR NO. 
:(MEHRAULI-
1097/2016) 

23 CRL.M.C.-2272/2025 
CRL.M.A. 10200/2025 

SHRI SAMARTH VIG & ORS.  
V/s THE STATE GOVT OF NCT OF 
DELHI & ANR. 
  

KUNAL KALRA  

 OTHER DETAILS OF ADVOCATES: 
YAMAN YADAV()(7065522359)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 

P.S.-FIR NO. 
:(LAXMI NAGAR-
447/2024) 

24 CRL.M.C.-2275/2025 
CRL.M.A. 10204/2025 

VISHAL @ LUCKY AND OTHERS  
V/s THE STATE GOVT. OF NCT OF 
DELHI AND ORS. 
  

PAVITRA VEER SINGH  

 OTHER DETAILS OF ADVOCATES: 
MAHESH KUMAR (MAHESHKUMARG517@GMAIL.COM)(9654666586)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 

OTHER CASE FILED 
AGAINST SAME P.S.-
FIR NO. :(KALYAN 
PURI-337/2021) 
W.P.(CRL) 
1076/2025 FILED BY 
RAJU AND OTHERS 
(D. OF HEARING : 
2025-04-03 ) 
 
P.S.-FIR NO. 
:(KALYAN PURI-
337/2021) 

25 CRL.M.C.-2276/2025 
CRL.M.A. 10205/2025 

SUNNY & ORS.  
V/s THE STATE NCT OF DELHI & 
ANR. 
  

NITIN KUMAR KAUSHIK  

 OTHER DETAILS OF ADVOCATES: 
NITIN KUMAR (NITIN.KAUSHIK1994@GMAIL.COM)(9999365826)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 

P.S.-FIR NO. :(S.P. 
BADLI-814/2015) 
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26 CRL.M.C.-2278/2025 
CRL.M.A. 10208/2025 
CRL.M.A. 10209/2025 
CRL.M.A. 10210/2025 

MRS. JASMOHINDER SINGH & ANR.  
V/s STATE NCT OF DELHI & ANR. 
  

NISHANT SINGH  

 OTHER DETAILS OF ADVOCATES: 
NISHANT SINGH (ADV.NISHANTT@GMAIL.COM)(9540846746)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 

OTHER CASE FILED 
AGAINST SAME P.S.-
FIR NO. :(LODHI 
COLONY-199/2021) 
W.P.(CRL) 
1491/2023 FILED BY 
BALJINDER SINGH 
MALIA (DISPOSED 
ON : 2023-05-23 ) 
CRL.M.C. 2265/2025 
FILED BY MRS. 
JASMOHINDER 
SINGH & ANR. (D. 
OF HEARING : 2025-
04-03 ) 
 
P.S.-FIR NO. 
:(LODHI COLONY-
199/2021) 

27 CRL.M.C.-2279/2025 
CRL.M.A. 10211/2025 
CRL.M.A. 10212/2025 
CRL.M.A. 10222/2025 

LAKHAN SINGH @ LUCKY  
V/s THE STATE GOVT. OF NCT OF 
DELHI AND ANR. 
  

RAJ KUMAR ROY  

 OTHER DETAILS OF ADVOCATES: 
RAJIV SONI(RAJIVSONIDOLLY@GMAIL.COM)(0)(PETITIONER) 

P.S.-FIR NO. 
:(LODHI COLONY-
84/2017) 

28 W.P.(CRL)-1073/2025 
CRL.M.A. 10196/2025 

DUSHYANT @ SONU & ORS.  
V/s STATE GOVT. OF NCT OF DELHI 
AND ANR. 
  

SATISH PRAKASH  

 OTHER DETAILS OF ADVOCATES: 
BALRAJ(INFO@CENTURYLAWFIRM.IN)(7042198312)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) 

P.S.-FIR NO. 
:(PUNJABI BAGH-
337/2018) 

29 W.P.(CRL)-1076/2025 RAJU AND OTHERS  
V/s THE STATE GOVT. OF NCT OF 
DELHI AND ORS. 
  

PAVITRA VEER SINGH  

 OTHER DETAILS OF ADVOCATES: 
MAHESH KUMAR (MAHESHKUMARG517@GMAIL.COM)(9654666586)(PETITIONER) 
MAHESH KUMAR (MAHESHKUMARG517@GMAIL.COM)(9654666586)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 

OTHER CASE FILED 
AGAINST SAME P.S.-
FIR NO. :(KALYAN 
PURI-337/2021) 
CRL.M.C. 2275/2025 
FILED BY VISHAL @ 
LUCKY AND OTHERS 
(D. OF HEARING : 
2025-04-03 ) 
 
P.S.-FIR NO. 
:(KALYAN PURI-
337/2021) 

 
      

****************** 
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